FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ESSAR OIL AND GAS
EXPLORATION AND PRODUCTION LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Essar O1l and Gas Exploration and Production
Limited

Date of incorporation of corporate debtor

10-05-2016

Authority under which corporate debtor is
incorporated / registered

Registrar of Companies, Ahmedabad, India, under
the Companies Act, 2013

Corporate Identity No./ Limited Liability
Identification No. of corporate debtor

U11203GJ2016PLC091903

Address of the registered office and
principal office (if any) of corporate
debtor

Regd. Office: F 20, Balaji Shopping Wide Angle
Highway, Nagalpur, Mahesana, Gujarat. India.
384002.

Address at which Books of Accounts are
maintained: Village/PO Gopalpur, Near Rajendra
Nath, Polytechnic College, Gopalpur Sarenga
Road P.S: -Ka, nksha, Durgapur, West Bengal,
India, 713212.

Insolvency commencement date in

respect of corporate debtor

06-09-2024

Estimated date of closure of insolvency
resolution process

05-03-2025

Name and registration number of the
insolvency professional acting as interim
resolution professional

Name— Mohit Bipinchandra Adatiya
Reg  No- IBBIVIPA-001/IP-P-01966/2019-
2020/13004

Address and e-mail of the interim
resolution professional, as registered
with the Board

Reg. Add — 406, B M Square 2, Rajlaxmi Park.
Motibaug Road, Above HDFC Bank, Junagadh,
Gujarat, 362001

Email: camohitadativa@gmail.com

10.

Address and e-mail to be used for
correspondence  with the interim
resolution professional

gmail.com
Correspondence  Add: NPV  Insolvency
Professionals Private Limited. 10th Floor. 1003,
Zion Z1, Ramdas Road., Near Avalon Hotel.
Thaltej, Ahmadabad, Gujarat ,380059

Email — essarogepl.cirp@gmail.com

1 I

Last date for submission of claims

20-09-2024

Classes of creditors, if any, under clause
(b) of sub- section (6A) of section 21,
ascertained by the interim resolution
professional

Not Applicable

13

Names of Insolvency Professionals
identified to act as  Authorized
Representative of creditors in a class
(Three names for each class)

Not Applicable

14.

(a)  Relevant Forms and
(b)  Details of authorized
representatives are available at:

(a) www.ibbi.gov.in

essarogepl.cirp@gmail.com
(b) Not Applicable




Notice is hereby given that the National Company Law Tribunal, Ahmedabad Bench has ordered
the commencement of a Corporate Insolvency Resolution Process of Essar Oil and Gas Exploration
and Production Limited on 06-09-2024.

The creditors of Essar Oil and Gas Exploration and Production Limited are hereby called upon to
submit their claims with proof on or before 20.09.2024 to the Interim Resolution Professional at the
address mentioned against Entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person. by post. or by electronic means.

A financial creditor belonging to a class, as listed against Entry No. 12, shall indicate its choice of
authorized representative from among the three insolvency professionals listed against Entry No.13

to act as authorized representative of the class [NA] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Mohit Bipinchandra Adatiya

Interim Resolution Professional

Essar Oil and Gas Exploration and Production Limited

IBBI Reg. No: IBBI/IPA-001/IP-P-01966/2019-2020/13004

AFA Validity Upto: 30.06.2025
Date: 10.09.2024
Place: Junagadh
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SNOW NO-SHOW

All's not well with the Himalayas

Om Parvat event
merely an indicator
of a bigger crisis

GARIMA SADHWANI
New Delhi, September 7

"OM ISTHE sound of creation, its
disappearance from our land-
scape is quite symbolic,” says
Nityanand Jayaraman, an envi-
ronmentalist based in Chennai.
Forthefirst timein recorded his-
tory, the Om Parvat in Uttarak-
hand was devoid of snow in
August thisyear.

The peak, which borders
India, China,and Nepal,and is
located at an altitude of 5,900
metresabove sealevel,isknown
for eternally being covered in
snow.The snowformsthe shape
of ‘Om’ on the terrain from
which the Himalayan peak gets
itsname.

But on August 16, snow
completely disappeared from
the mountain, leaving tourists
and locals (who depend on the
tourist economy)ina lurch.

While experts pointed fin-
gersat the reduced snowfall,on
August 26, the peak received
snow again and the event went
out of the news cycles.

But, Abinash Mohanty, sec-
tor head, Climate Change and
Sustainabilityat IPE Global,and
expert reviewer of IPCC-AR(6),
says that it’s crucial we keep
talkingabout thisand acknowl-
edge that this is a big reminder
of the consequences of climate
change. Especially, since this is
not the first time this has hap-
penedinrecentyears.InJanuary
this year, Gulmarg in Kashmir
experienced a two-month dry
spellwith no snowfall.The econ-
omy, which largely depends on
theskiresortsthere,alsofaceda
major setback.

Tourist guides from Uttarak-
hand also recently told media
houses that the Adi Kailash
mountain peak has been expe-
riencingreduced snowfallin the
last fewyears.

ALARMING SITUATION

M For the first time in recorded

history, Om Parvat in

Uttarakhand was devoid of
snow in August this year

M Peak known for eternally
being covered in snow, forms
the shape of 'Om' on the terrain

deriving its name

M Gulmarg in Kashmir also
experienced a two-month dry
spell with no snowfall in January

this year

B Experts say while global

warming and higher

temperatures have played their
part, intense heatwaves and
forest fires have also been

big factors
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stepisaradical oneandit’sreal-

US, China fight
sharpened: EAM

WWW.FINANCIALEXPRESS.COM

FE SUNDAY

Jaishankar,
not Modi
to address
UNGA

PRESS TRUST OF INDIA

Why it’salarming

Mohanty tells FE, “Snow is
oneof the mostimportant parts
of our hydrological, climatolog-
ical,and meterological indica-
tors of life. Any change in the
quantityand quality of snowfall
affects our life in

in the last 12,000 years. We’ve
done in a matter of a few cen-
turies, what took geology hun-
dreds of thousands of years to
do.We’vedrasticallyaltered land
use,we’ve reduced biodiversity,
andwe’ve changed the nature of

oceans - all for

ataloss.”A2023 studyby Nepal-
based International Centre for
Integrated Mountain Develop-
ment,had estimated thatbythe
end of this century, the
Himalayas will experience 30-
50% loss in the volume of glac-
iers. The study had indicated

waysthatareboth Experts blame ourownmeans. thatby 2050, rivers will reach
very visible and  human intervention  The Om Parvat “peak water availability” from
latent.” But, wait. as a major factor event is justan the melted ice flowing down,
What exactly has e indicator of the = which experts say could lead to
caused this? Is bigger crisiswe  more frequent floods.

global warming are facing” What we should be focusing

alone to blame here? No,says
Mohanty.He explains thatwhile
globalwarmingandhighertem-
peratures have played theirpart
here, intense heat waves and
forest fires have also been
big factors.

Global and regional emis-
sions and man-made disrup-
tionshavealsoalready damaged
the sensitive ecosystem
carrying capacity of the
Himalayan region. This,accord-
ing to Jayaraman, is the biggest
reason though.

The environmentalist says,
“Human intervention, in the
name of growthand capitalism,
has disrupted a long-standing
balance that nature had created

'Slow EV demand worrying'

REUTERS
Paris, September 7

EUROPE'S AUTO INDUSTRY
could face fines of 15 billion
euros for carbon emissions
due to slowing demand for
electric vehicles, Renault CEO
Luca de Meo said.Automakers
face tougher EU CO2 targetsin
2025 as the cap on average
emissions from new vehicles
sales falls to 94 grams/km
from 116 g/km in 2024."The

speed of the electric ramp-up
is half of what we would
need to achieve the objectives
to avoid paying fines,"
de Meo said.

Exceeding CO2 limits can
lead to fines amounting to 95
euros per excess CO2 g/km
multiplied by the number of
vehicles sold."Everyoneis talk-
ing about 2035, in 10 years,
butwe should be talking about
2025 because we are already
struggling” he said.

What an event like this also
sets into motion is a ripple
effect, says Mohanty. With the
glaciers melting and reduced or
no snowfallon mountain peaks,
the water levels will rise and
the intensity and frequency
of extreme weather events
will multiply.

He goes on to add, “Even if
you only look at the fastened
melting of the snow, theresultis
asevere changeinourhydrolog-
ical cycles. This is because
instances of flash floods and
cycloniceventswillincrease, the
monsoonand seasonal patterns
will be impacted — and not uni-
formly —and overall,the ecology
of the Himalayan region will be

onisalsohowwe have forcedlife
out of nature. Om Parvat is
linked to capitalism and
unchecked activities by man,as
closely as it is linked to urban
floods, Jayaraman highlights.
The next steps

But, Gagan Reddy, the chief
technical officerat ProClime —a
unified service provider in the
climate space, says that it’s
extremely important that we
don’tview the disappearance of
snow from Om Parvat in isola-
tion. “It is crucial to recognise it
as part of a long-standing issue
that demands long-term solu-
tions, he adds.

Sowhere does one startwith
addressing the concernathand?

ising that there are no quick
fixes. The way to go is checking
anthropocentricactivities — not
just near Om Parvat,but in the
Himalayan region as
awhole.

Mohanty tells FE, “If that
means tourist footfall decreas-
ing,thenbeit.Thiswillnodoubt
impact the local economy, but
we need checks and balances to
prevent the over exploitation of
our fragile ecosystems because
theydonothaveabufferagainst
extreme disastrous events.”

In fact,a March 2023 study
published in the Journal of
Environmental Development
said that in the period between
1901-2014, the Himalayan
region experienced “significant
warming,with theannualmean
surfacetemperatureincreasing
atabout 0.11 degrees Celsius.

But Jayaraman adds that
the modern nation states also
need to confront the fact
that they are “slaves of capital-
ists and investors”

Jayaraman says, “Our state
does not know how to provide a
living for our people without
exploiting them, as well as
nature. Both of them are
suffering together. We need to
question what development is,
what living a good life is, and
what growing sustainablyis.”

Reddy, on the other hand,
explains that since the
Himalayan ecosystem is more
fragile than others, the effect of
increased temperatures and
widespread ecological disrup-
tion gets multiplied in the
region - leaving it more vulner-
able to the consequences of cli-
mate change.

“The world must urgently
prioritise efforts to reduce car-
bon emissions.This responsibil-
ity extends beyond govern-
ments and also rests on the
shoulders of the private sector.
Climate financing, particularly
for adaptation and mitigation
initiatives, is a crucial pathway
forward,”Reddy emphasises.

INDIA WOULD BE willing to
workwithlike-minded partners
onspecificagendaanditsrolein
the Quad is an example of such
an approach, External Affairs
Minister S Jaishankar said on
Saturday, while calling for
reformed multilateralism.

In a virtual address at the
FPCI Global Town hall, Jais-
hankar, delving into major
geopolitical developments,said
the world is looking at a more

"sharpened contestation"
between the US and Chinaona
range of areas.

He underlined that even as
the world looks "complicated”,
India’s desire and determina-
tion to ensure its stability and
contribute to its prosperity is
only getting stronger.

The Quad,comprising India,
the US, Australia and Japan, has
emerged as a key coalition
focusing on working towards
ensuring a free,open and rules-

based Indo-Pacific against the
backdrop of China's growing
muscle-flexing in the region.

In the context of key direc-
tions and developments in
international relations over the
last few decades, the observed
that many big powers are now
contenttodolessand the newer
ones are more reticent in step-
ping forward.

"In many situations, it is left
to the regionally significant
playerstosortout theirown par-
ticular mess,” he said.

United Nations, September 7

PRIME MINISTER NARENDRA
Modi will not address the
annual debate at the UNGA ses-
sionlater thismonth,according
to a revised provisional list of
speakersissued bythe UN.Apro-
visional list of speakers for the
General Debate of the 79th ses-
sion of the UNGA issued by the
UN in July had said that PM
Modi would address the high-
level debate on September 26.
However,according to arevised
provisional list of speakers
issuedbythe UN on Friday,EAM
S Jaishankar is now expected to
address the General Debate on
September 28. PM Modi is
scheduled to travel to New York
later this month and address a
megacommunityeventon Sept
22. He will also address UN's
'‘Summit of the Future' being
convened on Sept 22 and 23.

US, UK spy chiefs call for Gaza
ceasefire, praise ‘bold’ Ukraine

ASSOCIATED PRESS
London, September 7

THE HEADS OF the British and
American foreign intelligence
agencies said Saturday that
Ukraine's surprise incursion
into Russia is a significant
achievement that could change
the narrative of the grinding 2
1/2-yearwar.

Richard Moore, the head of
MI6,said Kyiv's surprise movein
August to seize territory in Rus-
sia's Kursk region was “typically
audacious and bold on the part
of the Ukrainians, to try and
change the game”.

Speaking alongside Moore
atararepubliceventin London,
CIADirectorWilliam Burnssaid
the offensive was a “significant

achievement”that had exposed
vulnerabilities in the Russian
military. The two spymasters
also wrote an opinion piece for
the Financial Times, calling fora
cease fire in Gaza and saying
their agencies had “exploited
our intelligence channels to

push hard for restraint and de-
escalation”. They said a cease-
fireinIsrael'swaragainst Hamas
“could end the suffering and
appallingloss of life of Palestin-
ianciviliansandbringhomethe
hostages after 11 months of
hellish confinement”.

FORM A
PHELI[: ANNOUNCEMENT

{Under Regulation 6 of the Insolvency and Bankruptcy Board of India
{Insohvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ESSAR DIL AND GAS
EXPLORATION AND PRODUCGTION LIMITED

Corporate Identity Ne./ Limited Liabdlity |U11203GJ2016PLC091903
Identification No. of corporate deblor

Address of the registered office and
principal office (i any) of corporate

RELEVANT PARTICULARS
Ezzar il and Gas Exploration and

1 | Name of corporate debtor Productinn Limited

Date of incorporation of corporate 10-05-2016
2 debtor
3 Authority under which corporate H:fwa' of Companies, Ahmedabad,

debitor is incorporated / reglstend India, under the Companies Act, 2013
4
5

:L‘.’%ﬂ Eflir;l:; Fir':]'. Eﬁill-ﬂji E'Hn ping Wide
nile |§ ay, gﬁg&m. ahesana,

dabtor Gujarat, India, 3
Addrass atwhich Books of Accounts are
maintained: Yillags,/P0 anal||:|ur. Near
Rajendra Nath, chnic Callege,
Enpalpurs.areuga d P5: -Ka, a
Durgapur, West Bengal, India, 713212,

g | Insolvency commengement date in 06-09-2024
respect of conporate debdor

resolution process

7 Estimated date of closure of insolvency

05-03-2025

Name and registration numberofthe  |Nama- Maohit Bipinchandra Adatiya
& linsolvency professional acting as HE.!‘j No- [BBI/ IPA-D01,/IP-P-01966/
intesim resolution professional 2018- 2020/ 13004

Address and e-mail of the interdm
8 {resalution professional, as registered
with the Board

Reg. Add - 406, B M Square 2, Rajlaxmi
Park, Motibaug Road, Above HDFC Bank/
J-unaﬁaﬂh. Gujarat-362001

Email: camohitadatiyaBgmall.com

Address and e-mail to be used for
10| correspondence with the interm
resalution professional

Cormespondence Add: NPY Insohancy
Professionals Private Limited, 10th
Floor, 1003, Zion 21, Ramdas Road,
MNear Avalon Hotel, Thaltej, Ahmadabad,
Gujarat 380059

Email - essarogepl.cirp@gmail.com

11| Last date for submission of claims

20-03-2024

Classes of creditors, if any, under clause

Representative of creditors in a class
(Three namas for each class)

{b) of sub- section (GA) of section 21, -

12| certained by the interim resofution | "¢ APBkicable
professional
Names of Insolvency Professionals

13 identified to act as Authorized Not Applicable

E Ralevant Forms and () waw. 1bbl_gov.in
14

Detadls of autharized representatives |essarogepl.cirp@gmall.com

are avalable at: {b} Not Applicabie

Motice |s-hereby given that the National Company Law Tribunal, Ahmedabad
Bench has ordered the commencement of a Conporate Insolvency Resolution
P':nﬂ:s; of Essar Ol and Gas Exploration and Production Limited on 0&6-0%-
2024,

The creditors of Essar Oil and Gas Exploration and Production Limited are
heraby called upon to submit their claims with proof on or before 20.09.2024
tothe Interim Resolution Professional st the address mentioned against Entry
No. 10.

The financial creditors shall submit their claims with proof by electronic
means only. All other creditors may submit the claims with proof in person, by
past, orby electronic means,

A financial creditor belonging to a class, as listed against Entry No. 12, shall
Indicate its choice of authodzed representative from among the three
insolvency professionals listed against Entry Mo.13 to act as authorized
representative ofthe class [MA]in Form CA.

Submission of false or misleading proofs of claim shall attract penalties,

Date: 08.09.2024
Place: Junagadh

Sd/-
Mahit Bipinchandra Adatlya

CIN: U18201PB199TPLCO20496
Hogsterad Uffice Address: £ 486 Phase V), Focal Point,
Ludhiana- 141010, Punjab, E-mail ID: essaarcoatngs0 151 Egmail com
NOTICE OF 27TH ANNUAL GENERAL MEETING AND BOOK CLOSURE
Nolice is haraby given thal the Z7th Annual Genaral Mesting (AGM) of
Essaar Coatings India Limitod (the Company) is schedulad o be held on
Monday 30th Oay of Seplembar 2024 at 4. 00 P M. af the registered office of
the company al £ 486 Phase V1, Focal Poinl Ludhiana- 141010, Pung@ab
In accordancs with MCA Circulars. the Company has senk the Motlce of tha
&G '1|-|'!rr'|:_| Bud the f_'."l'l;l"l.|"|r A 5[|r'f;|.|- Husinaaa 1o be ransacing ,1.||,|r'|ij
with Annual Hepon for the FY 2023-2024 hrough physical mods, 1o all ils
mambars whose addmess are regalemd with the Company as on Friday
Saplombar 06, 2024 Tha physical dspaich of Annual Report & AGM
Nolice has been completed on Septembar 07, 2024
Modics 8 aiso hiveby given hal pursuant o Section 81 of the Companias
Act 2013 reind with rule 10 of Companies (Managamen! and Adminssiration)
Rulss, 2014 ihe Regisier ol Members and Share Transier Books of tha
Caempany will reman closed from Monday, Saplember 23, 2024 o Maonday,
Saplember 30, 2024 [(both days inchusve) for the purpose of tha AGM
Mombars holding shares i physical mode whose amall |Ds are nol
reQrslaned, may el thaw amal iDs flﬁﬁ?l‘l!r’:‘BIT by submiting a reguas! ethar
io the Company al essaarcoabngsll1518gmail.com Howeaver, for (he
sharen hald 0 dematl form, members are reguested o owrite o their
deposiiory Porboipant or Company's Regisirar and Transfer Agent CDSL
Veniunes Limded
A person whosa name is recorded in the Register of Members as on the
Cut-Off date i.8. Fnday, September 20, 2024 only shall be entifled o avail
the faciity of voling at the AGM. A person who |3 nol 8 member as on the
Cul-oF date should reat this Notice for information purposa only
i you have any guenes of ssues regarding attending AGM you -can writa
an amad 1o essaarcoatings(151@Egmas com
For Essaar Coatings India Limited
Sd/-
Sanjay Gupta
Director
DIN: DDOB52165

PLACE : Ludhiana
DATE : September 0T, 2024

ESSAAR COATINGS INDIA LIMITED

& BMW Industries Limited

CIN = LET10SWB1581PLCD342 12
119 PARK STREET. WHITE HOUSE, 3RD FLOCR, KOLKATA-TO0016.
Emai- infe@ommal co.in Phone: BE33-4007 1704
Website: waw. bmwil coin

Hofice B hersty given FEl he 427 Annusl Generdd Masling {AGAT of the Mambess of BRWY
Indusiries Limited | the Compeny') < scheduled ja benakl on Monday, 30" September. 2024 11130
am 15T through Vides Comferencing {VC'0ther Audio Wisisal Means |'COWE) facilty o ransat
the buginess, as satoul in the npboe of AGM in campliance wilh the provieons of e Companies Act,
23 Ihe Rules mada fhersunder and SEBI |Lisling Obdgaticns and Cesciosurs Reguiramenss)
Raegulations, 2015 ("Listrg Fegulations’), read General Cioular No, 1402020 dased 8 fpri, 200,
Genanl Crouler Mo, 1772020 dated T30 Agrl, 2020 and subsequant Groulars issued in thés ragard, e
iabisl being Ganeral Croular Mo 092023 dated 25th Seplembar, 2027 dherpinaller collesively calied
s MO Cinculirs” and crouiars issusd by -Seturies and Exchange Board of |nda wide s dnadar
dated May 12,2020, 157 Januasy 15, 2027, 137 May, 2022, 5" January, 2023 ard 7° Oclober, 2023
iherarnatier colechvely called as *Cinedars”, Inaccordance with the aboe Circulars, the Comparry has
comgieied dapatch of Motices convening tha 427 AGK aong with the Arnual Rapan for Flnanci Year
2023-2024 gt elacinoric maans whiosa nemes appear in e Ragister of Membars a3 on Satunay,
Bugust X, 2024 {0 thosa Memnbers whose e-mal sodrespas am registeed witn the: Company o
Faogisiar & Transfer &gont{ BT ) and Depesilones, The Nolice ard the Anmist Roport am-avadableon
the wabhsis of the Company and (ke Stock Exchangs 'r:npunlwuly ah o owwre bl Gong
Wy beindia. com, W ceaelndia, com areton we bsie ol COEL al - hiips: e, clsindia.com

in cornplance wih Seclion 108 of me Comgpanies Ac, 2003 resd with Rule 23 of the Companies
{Maragament and Administration) Fules, 2014, a3 amended from Hmea ime, and Regulation 44 of e
SEB! |Listing Obligations and Dizclosure Requiremants} Regulaticns, 2015, e Company s pleased o
peeaida e-\iling fadliges through COSL (o ks Members, in respect of businass thad may be fransached
al the:AGM. The manner and rstrucions o cast voles fhrough ramole e-Voing 2 well as through e
‘iling systam during b G M have been provided in The Motice, Tha business setoutin ha Nofcoe shall
b Iransached raugh e-Maling only,

& perdon, whase name appears inlhe Regizsder of Members 25 on the “cut-off dafe”, L e, Manday,
September 23, 2024, only shall be entdled to avail the facility of e-voting for the Mesting.

Thie a-icting coemmences on Friday, Seplember 27, 3024 at 9008 M. and ends o Sunday, Sepiamber
2 ME3a 50 P and shall be disebled hereafiar

The Members who have cast thelr vele by remobe evollng may attend the AGM through
SCIOAYM but shall not be entilbed 1o vete gt the AGM. The Members who have not cast thelr eote
by remote e-voting may exercize the facility of e-Voling providsd 2 the AGM,

A persan wha has acquired shares and bacome & Mamber of the Comgoany afler ine emals ans sent
may - obtein the cradantials. for remaole ‘e-Valing by sending ‘& requesi B4 hefpdesk evaling
imcdsindi com or 1800236533, Howerver, if the: persan & almady registernd with COSL dor remale e-
weting Than e masling wser 1D and passaned can e uked Tor casing vola, Mermbars will be abin fa
allemd e SGR Sreigh WEOAWE provided By CHISL Al Raa sy esolinsndia. com By using her
Femols a-Voling login cradentialz

in case af any quenas relsting Io witing by alecionic maans, please refar jo the Fraquenty Asked
Questions. (FAOs) on a-Naling ard =-vating ussr manual for Sharehalders available a1
Fitlp et haves svodinengis. coim Uncer tha halp saction or weile fa e urdarsigned at fia registened offics
acddrezs of the Company or email [I- mh@bersilcnin [ visrambkapurZEbemail coin ar lel. 033 4007
1704,

DhanlaxmiBank E.

Dhanlaxmi Bank Limited
CIN: LEST9IRL 192TPLCO00307
Regd, Off; PB No.8, Dhanatakshmi Buidings, Naickanal, Thrissur, Kerala-680001
Ph: D4BT-20088711; Fax: D4BT-2335367
Corporate Office: Punkunnam, Thrssur, Kerala-G80002; Ph: 0457-T107100
E-mall; investorsi@dhanbank.co.n; Websie! waw . dhanbank.com

NOTICE OF 97" ANNUAL GENERAL MEETING

= Motice ig hereby given that the 97th Annual General Meeting (TAGM") of the
Shareholders of Dhanlaxmé Bank Limided will be held on Monday, September 30,
2024 al 11.00 AM (15T) through Videa Canferancing ("VC") / Other Audio Visual
Means {"OAYM In compliance with the Companies Act 2012 read with Genara!
circidars Apnl 08, 2020, Apnl 13, 2020, May 05, 2020, January 13, 2021,
Decamber (8, 2021, December 14, 2021, May 05, 2022, December 28, 2022 and
Seplamber 25, 2023 issued by the Ministry of Carporate Affairs (MCA), SEB] vide
its circulars dated May 12, 20020, January 15, 2021, May 13, 2022, January 05,
2023 and October 07, 2023 (collectvely referred 1o a5 *SEB| Circutars”) and all
ather apphcable faws and Gircular issued by MCA, Government af India and
Securities and Exchange Board of India (SEBI) tot ransact the businesses that
will b2 set forth in the Notice of the Meeting

& | compliance with the above-mentioned crculars, the Nofice of the AGM along
with Annual Report for the financlal year 2023-24 has been sent in eleteronic
meode to all the regeierad Sharaholders of the Bank as on August 30, 2024, to
their e-mail 2ddresses registered with the Bank / Depository Participants |
Reqisirar & Transler Agenls. The Notice of AGM and the Annual Repor of he
Bank for the financial yvear 2023-24 willalso be avadable on the websites of tha
Bank {www.dhanbank.com), KFin {evobng kfintech.com), Mational stock
Exchange of India Limited (www.nseindia.com) and BSE Limiled
[www bseindia.com)

= Accordingly, the Bank has completed the sending of Motice of the AGM along with
the Annual Repord for the financial vear 2023-24 to the registered e-mail
addresses of Shareholders on Saturday, Seplember 07, 2024

® Pursuant to Section 108 of the Companies Act, 2013 read with Companies
(Managemant and Administration) Rulas_ 2014 and the SEBI |Listing Obligations
and Disclosure Heguirements) Regulations, 2015, the Bank i= providing
eletcronic voting ("remate e-voling”) faciltiy to the Shareholders of tha Bank lo
cast thesr vote elatcronically on all resalutions set forth in the abowve mantioned
Molice convenirg the 57th Annual General Mesting. The Bank has engaged the
senvices of Mis. KFin Technologees Limited ("KFin") as the' authonzed agency to
pravide remole e-voling facilibes. The remote e-voling penad will commants
Tromy 200 AM (I1ST) on Friday, September 27,2024 and wili end on Sunday
September 29, 2024 at 5.00 P.M{I5T). The e-voting module will be disabled by
KFin for voting thersafter and no voling shall be allowed beyond 5.00 PM on
Sunday, Septembar 28, 2024, Onca the vola on a resolution is cast by the
sharehoider, the shareholder shall mot be allowed to change it subseguently.
Furlher, Sharehokders who have cast their vole through remole e-voling In
raspect of the Resolution(s) as set out in the Natice of the AGM, may attend the
AGH. but shall not be entitied to cast their vola again during the AGM.

= Thefacilliyof e-voiing will also be made available at he time of the Meeting " Instapall™)
forhose Sharshaiders who have notweled through the remie e-voling faciity

* The uses 1D and password for e-voling and the procedure for remale e-valing |/
instapoll / registration for attendanca at AGM have bean sent by KFin fo all the
shareholders along with the Mofice of AGM and Annual Beport

* The cut-off date (i.e. the record date) for the purpose of voting 1s Tuesday,
Seplember 24, 2024 and the voling rights will be one wote per Equliy Share
registerad in tha name of the shareholders’ beneficial owners a5 on that dake.
The Regster of Members and Share Transfer Books of the Bank will remain
chosad from Wednesday  September 25, 2024 to Manday , September 30, 2024
(bedh days inclusive) on account of the B7th Annual General Meeting

# Tha Board of Directors has appointed Mr\.Surash, Practicing Company
secrefary (Senior Partner, Mis.V . Suresh-& Associates, Praclising Comgpany
Secretaries) as Scrutinizer o serutinize the vobing process

* |n case of the need for any lechnical assistance or any grievances connecled
with #-valing, Shareholders may contact Mr, ‘Vazantha Rao Chowdari, Manager,
KFin Technologies Limsted, *Selenium Tower B, Plot Mo, 31 & 32, Financial
District. Manakramguda, Serlingampally, Hyderabad-500032; Phone: 1800
3054 001 fiolifree). Shareholders who have not raceived the e-mail of the
gforesaid Motice/Annual Report orwiho have porchased the Equiry Shares efthe
Bank after Avgust 30,2084 may also contact Mr. Vasantha Rao Chowdar,
Manager a1 the above mentioned address | phone numbser for the e-mad of the
Motice / Annual Report,

* Shareholders who have not registered ther e-mail address and. therefore, are

nof abde ko receive the Annual Report, Notice of AGM and e-Vioting insiructions,

may lemporarily gat thesr ermail address and maobile number registarad with Mis.

KFin Technoiegies Limited, the Bank's RTA, by accessing the |ink

htlps:iins kintech.com/clientsericesimobdereg/maobileemailrey.aspx

Please note that, in terms of the aforementionad circulars, the Bank will not be

sending physical copées of the Motice of AGM and the Annual Report to the

shaseholders.

CREMICA AGRO FOODS LIMITED

Regd off: 455, Sohan Palace, 2nd Floor, The Mall Ludhiana,

Punjab- 141001, Ph: D1826-225418;
CIN: L15146PB1989PLCO0967TE

E-mail: manager.cafli@gmail.com; Website: www.cafl.co.in

NOTICE TD THE MEMBERS DF THE 35TH ANNUAL GENERAL MEETING TD
BE HELD THROUGH VIDED CONFERENCING (VC)/OTHER AUDIO-VISUAL
MEANS (DAVM) AND INFORMATION REGARDING BODK CLOSURE
The 35th (Thirty Fifth) Annual General Meeting ("AGM") of the
Company will ba held on Monday, 30th September, 2024 at 1100 AM
IST through WG/ DAVM, in compliance with all the applicable
provisions of the Companies Act, 2013 and the Rules made thereunder
and the SEBI| [Lisfing Obligatons and Disclosure Requirements)
Reqgulations, 2015 read with all applicable circulars on the matter
issued by the Ministry of Corporate Affairs (MCA) and Securities and
Exchange Board of India (SEEBI) to transact the business sef forth inthe

Motice of the AGM.

The Notice of the AGM along with the Annual Report for Financial Year
2023-24 has been zent 1o all those members whose email ids are
registered. with the Company/Registrar and Share Transfer
Agent/Depositories/Depository Participants. The Motice of the AGM
and the Annual Repor are also available on the Company's website at
wiw.cafl. codin, on the website of the Stock Exchange [.e. www.msai.in
and on the website of Link Intime India Prvate Limited at
hiipshwaanw limkintime.eo.in. Membears can attend the AGM through VC
I DAVM facility only or view the live webcast al
hitps: v, linkintime.co.in. The instructions for Joining the AGM ara
provided In the Notice of the AGK. Members attending the Meeting
through VCOAN M shall be counted for the purposes of gquorum under
Seclion 103 ofthe Companies Act, 2013

Members are requested to contact the Depository Participanis in casa
of shares held in electronic form or the Company's Registrar and
Transfer Agent, Link Intime India Private Limited, in case the shares
are held in physical form for validating! updating their email address
and mobile nos. Members who have nol registered thair e-mail
address may get their email address and mobile number registerad
with Link Initime [ndia Private Limited, by visifing the
hitps:ffweb.linkintime.co.infEmailReg/Email_Register.html or if the
shares are In Demat form, they can contact their DP. In case of any
queries, Members: may write (o instameet@linkintime.co.in.
Alternatively, Members may send an e-mail request to the email id
dethig@linkintime.coin along with scanned copy of the signed request
letter providing the email address, mobile number, salf-aliested PAN
copy and Chent Master copy In case of aleclronic folio and copy of
share certificate incase of physical folio.

Members are requested to note the following contact details for
addressing queries/griavancas, ifany.

M S Link Intime India Pvi Lid., Moble Heights, 15T Floor, PlotNH 2 C-1
Block LSC, Near Savitri Market, Janakpuri, New Delhi - 110058, Email:
delhi@linkintime . co.in, Phona: 011- 41410582-94 Fax: 011-
41410591.

Members will have an opportunity fo cast their vote({s) remotely on the
business as sel forth in the Notice of the AGM through remole evalting
The manner of remote e-voling Tor members holding shares in
dematerialized mode, physical mode and members who have not
registered their email addresses iz provided in the Motice of the AGM
The facility for e-vating will also be provided at the AGM and Members
attending the AGM, who have not cast their voles by remote e-voling,
will be able tovote electranically at the meating.

The remiote e-voting facility will be-available during the following vating
pariad:

Commencement of remote e-voling! Friday, 27th September, 2024 at
D200 -A M

End of remote e-voling: Sunday, 29th September; 2024 at 05:00 P.M.
The remote e-voting will not be allowed beyond the aforesaid date and
time and the remate e-voting module shall ba forthwith disabled by Link
Intire India Private Limited upon expiry of the aforesaid period.
Apersonwhosa name is recorded in the Register of Members as onthe
Cut-off Date, i.e. 23rd September, 2024 only shall be entitled to avail
the facility of remaote e-voting or for voling through Instameet,

Fursuant to the provisions of Section 91 of the Companies Act, 2013
and Regulation 42 of the SEBI (Listing Obligations and Disclosure
Requireamants) Regulations, 2015 the Register of Members and the
Share Transfer Books of the Company will remain closed from
Tuesday, 24th September, 2024 to Monday, 30th September, 2024
(both davs inclusive) for the purpose of AGM (Record date; 23rd
September, 2024)

Membears are requested to carefully read the Notice of the AGM and in
particular, instructions for joining the AGM, manner of casting vole
through remote e-voting or voting at the AGM,

For Cremica Agro Foods Limited

Interim Resolution Professional

Essar 0il and Gas Exploration & Production Limited
IBEI Reg. No: IBBI/IPA-001/IP-P-01966,/2019-2020,/ 13004

AFA Validity Upto: 30.06.2025

Fior BMW Indusirias Limitad

Sdi-

Wikram Kapur

Dated : 07.0%.2024 (Company Secretary & Compliance Officer)
Flace : Kolkata ACS 5812

Plasa: Thrssur

Date: Septerber 07 | 2024

Company Secretary & Secratary fo the Board

For Ohanlaxmi Bank Limeted
Sy~
Wenkaiesh =

Date: Tth September, 2024
Place: Ludhiana

Sl
Vishakha Rathour

Company Secretary and Compliance Officer

M. No. AT3123

financialexp.epapr.in

Ahmedabad
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SNOW NO-SHOW

All's not well with the Himalayas

Om Parvat event
merely an indicator
of a bigger crisis

GARIMA SADHWANI
New Delhi, September 7

"OM ISTHE sound of creation,its
disappearance from our land-
scape is quite symbolic,” says
Nityanand Jayaraman, an envi-
ronmentalist based in Chennai.
Forthe first timein recorded his-
tory, the Om Parvat in Uttarak-
hand was devoid of snow in
August thisyear.

The peak, which borders
India, China,and Nepal, and is
located at an altitude of 5,900
metresabove sealevel,is known
for eternally being covered in
snow.The snow formsthe shape
of ‘Om’ on the terrain from
which the Himalayan peak gets
itsname.

But on August 16, snow
completely disappeared from
the mountain, leaving tourists
and locals (who depend on the
tourist economy) inalurch.

While experts pointed fin-
gersat the reduced snowfall,on
August 26, the peak received
snow again and the event went
out of the news cycles.

But, Abinash Mohanty, sec-
tor head, Climate Change and
Sustainabilityat IPE Global,and
expert reviewer of [IPCC-AR(6),
says that it’s crucial we keep
talkingabout thisand acknowl-
edge that this is a big reminder
of the consequences of climate
change. Especially, since this is
not the first time this has hap-
penedinrecentyears.In January
this year, Gulmarg in Kashmir
experienced a two-month dry
spellwith no snowfall.The econ-
omy, which largely depends on
the skiresortsthere,alsofaceda
major setback.

Touristguides from Uttarak-
hand also recently told media
houses that the Adi Kailash
mountain peak has been expe-
riencing reduced snowfallin the
last fewyears.

ALARMING SITUATION

M For the first time in recorded

history, Om Parvat in

Uttarakhand was devoid of
snow in August this year

B Peak known for eternally
being covered in snow, forms
the shape of 'Om’' on the terrain

deriving its name

M Gulmarg in Kashmir also
experienced a two-month dry
spell with no snowfall in January

this year

B Experts say while global

warming and higher

temperatures have played their
part, intense heatwaves and
forest fires have also been

big factors

o

Whyit’salarming

Mohanty tells FE, “Snow is
oneof themostimportant parts
of our hydrological, climatolog-
ical,and meterological indica-
tors of life. Any change in the
quantityand quality of snowfall
affects our life in

in thelast 12,000 years. We’ve
done in a matter of a few cen-
turies, what took geology hun-
dreds of thousands of years to
do.We'’vedrasticallyalteredland
use,we’ve reduced biodiversity,
andwe’ve changed the nature of

oceans — all for

ataloss”A2023 studybyNepal-
based International Centre for
Integrated Mountain Develop-
ment,had estimated thatbythe
end of this century, the
Himalayas will experience 30-
50% loss in the volume of glac-
iers. The study had indicated

waysthatareboth Experts blame ourownmeans. thatby 2050, rivers will reach
very visible and  human intervention = The Om Parvat “peak water availability” from
latent.” But, wait. as a major factor eventisjustan the melted ice flowing down,
What exactly has e —— indicator of the  which experts say could lead to
caused this? Is bigger crisiswe  more frequent floods.

global warming are facing” What we should be focusing

alone to blame here? No, says
Mohanty.He explainsthatwhile
globalwarmingand highertem-
peratures have played theirpart
here, intense heat waves and
forest fires have also been
big factors.

Global and regional emis-
sions and man-made disrup-
tions havealsoalready damaged
the sensitive ecosystem
carrying capacity of the
Himalayan region.This,accord-
ing to Jayaraman, is the biggest
reason though.

The environmentalist says,
“Human intervention, in the
name of growthand capitalism,
has disrupted a long-standing
balancethat nature had created

'Slow EV demand worrying'

REUTERS
Paris, September 7

EUROPE'S AUTO INDUSTRY
could face fines of 15 billion
euros for carbon emissions
due to slowing demand for
electric vehicles, Renault CEO
Luca de Meo said.Automakers
face tougher EU CO2 targetsin
2025 as the cap on average
emissions from new vehicles
sales falls to 94 grams/km
from 116 g/km in 2024."The

speed of the electric ramp-up
is half of what we would
need to achieve the objectives
to avoid paying fines,"
de Meo said.

Exceeding CO2 limits can
lead to fines amounting to 95
euros per excess CO2 g/km
multiplied by the number of
vehicles sold."Everyoneis talk-
ing about 2035, in 10 years,
butwe should be talking about
2025 because we are already
struggling”, he said.

What an event like this also
sets into motion is a ripple
effect, says Mohanty. With the
glaciers melting and reduced or
no snowfall on mountain peaks,
the water levels will rise and
the intensity and frequency
of extreme weather events
will multiply.

He goes on to add, “Even if
you only look at the fastened
melting of the snow, theresultis
aseverechangein ourhydrolog-
ical cycles. This is because
instances of flash floods and
cycloniceventswillincrease, the
monsoonand seasonal patterns
will be impacted — and not uni-
formly—and overall,the ecology
of the Himalayan region will be

onisalsohowwe have forcedlife
out of nature. Om Parvat is
linked to capitalism and
unchecked activities by man,as
closely as it is linked to urban
floods, Jayaraman highlights.
The next steps

But, Gagan Reddy, the chief
technical officerat ProClime - a
unified service provider in the
climate space, says that it’s
extremely important that we
don’tview the disappearance of
snow from Om Parvat in isola-
tion.“It is crucial to recognise it
as part of a long-standing issue
that demands long-term solu-
tions,”he adds.

Sowhere does onestartwith
addressingthe concernathand?

According to Mohanty, the first
stepisaradical oneandit’sreal-
ising that there are no quick
fixes.The way to go is checking
anthropocentricactivities —not
just near Om Parvat, but in the
Himalayan region as
awhole.

Mohanty tells FE, “If that
means tourist footfall decreas-
ing,thenbeit.Thiswillnodoubt
impact the local economy, but
we need checks and balances to
prevent the over exploitation of
our fragile ecosystems because
theydonothaveabufferagainst
extreme disastrous events.”

In fact,a March 2023 study
published in the Journal of
Environmental Development
said that in the period between
1901-2014, the Himalayan
region experienced “significant
warming,withtheannualmean
surfacetemperature increasing
atabout 0.11 degrees Celsius.

But Jayaraman adds that
the modern nation states also
need to confront the fact
that they are “slaves of capital-
ists and investors.”

Jayaraman says, “Our state
does not know how to provide a
living for our people without
exploiting them, as well as
nature. Both of them are
suffering together. We need to
question what development is,
what living a good life is, and
what growing sustainablyis.”

Reddy, on the other hand,
explains that since the
Himalayan ecosystem is more
fragile than others, the effect of
increased temperatures and
widespread ecological disrup-
tion gets multiplied in the
region —leaving it more vulner-
able to the consequences of cli-
mate change.

“The world must urgently
prioritise efforts to reduce car-
bon emissions.This responsibil-
ity extends beyond govern-
ments and also rests on the
shoulders of the private sector.
Climate financing, particularly
for adaptation and mitigation
initiatives, is a crucial pathway
forward,” Reddy emphasises.

US, China fight
sharpened:

PRESS TRUST OF INDIA
New Delhi, September 7

INDIA WOULD BE willing to
workwith like-minded partners
onspecificagendaanditsrolein
the Quad is an example of such
an approach, External Affairs
Minister S Jaishankar said on
Saturday, while calling for
reformed multilateralism.

In a virtual address at the
FPCI Global Town hall, Jais-
hankar, delving into major
geopolitical developments,said
the world is looking at a more

"sharpened contestation”
between the US and Chinaon a
range of areas.

He underlined that even as
the world looks "complicated”,
India's desire and determina-
tion to ensure its stability and
contribute to its prosperity is
only getting stronger.

The Quad,comprising India,
the US, Australia and Japan, has
emerged as a key coalition
focusing on working towards
ensuring a free,open and rules-

Jaishankar,
not Modi
to address
UNGA

PRESS TRUST OF INDIA
United Nations, September 7

EAM

PRIME MINISTER NARENDRA
Modi will not address the
annual debate at the UNGA ses-
sionlaterthismonth,according
to a revised provisional list of
speakersissued by the UN.Apro-
visional list of speakers for the
General Debate of the 79th ses-
sion of the UNGA issued by the

based Indo-Pacific against the
backdrop of China's growing
muscle-flexing in the region.

In the context of key direc-
tions and developments in
international relations over the
last few decades, the observed
that many big powers are now
contenttodolessand thenewer
ones are more reticent in step-
ping forward.

"In many situations, it is left
to the regionally significant
playerstosortout theirown par-
ticular mess,”he said.

UN in July had said that PM
Modiwould address the high-
level debate on September 26.
However,according to a revised
provisional list of speakers
issuedbythe UN on Friday,EAM
S Jaishankar is now expected to
address the General Debate on
September 28. PM Modi is
scheduled to travel to New York
later this month and address a
megacommunityeventon Sept
22. He will also address UN's
'‘Summit of the Future' being
convened on Sept 22 and 23.

US, UK spy chiefs call for Gaza
ceasefire, praise ‘bold’ Ukraine

ASSOCIATED PRESS
London, September 7

THE HEADS OF the British and
American foreign intelligence
agencies said Saturday that
Ukraine's surprise incursion
into Russia is a significant
achievement that could change
the narrative of the grinding 2
1/2-yearwar.

Richard Moore, the head of
MI6,said Kyiv's surprise movein
August to seize territoryin Rus-
sia's Kursk region was “typically
audacious and bold on the part
of the Ukrainians, to try and
change the game”.

Speaking alongside Moore
atararepubliceventin London,
CIADirectorWilliam Burnssaid
the offensive was a “significant

CIA Director William Burns (left) & M16 Chief Richard Moore

achievement”that had exposed
vulnerabilities in the Russian
military. The two spymasters
also wrote an opinion piece for
the Financial Times, calling fora
cease fire in Gaza and saying
their agencies had “exploited
our intelligence channels to

push hard for restraint and de-
escalation”. They said a cease-
fireinIsrael'swaragainst Hamas
“could end the suffering and
appallingloss of life of Palestin-
ianciviliansand bringhomethe
hostages after 11 months of
hellish confinement”.

‘ FORM A |
PUBLIC A

(Under Regulation & of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ESSAR OIL AND GAS
EXPLORATION AND PRODUCTION LIMITED

debtor

RELEVANT PARTICULARS
Essar Oil and Gas Exploration and
1 | Name of corporate debtor Production Limited
2 Date of incarporation of corporate 10-05-2016

3 Authority under which corporate
debtor is incorporated / registered

Rﬂdgistr*ar of Companies, Ahmedabad,
India, under the Companies Act, 2013

A Corporate Identity No_/ Limited Liability (U11203G/2016PLC091903
Identification No. of corporate debtor

5 Address af the rekl,islered office and
a

Regd. Offica; F 20, Balaji Shopping Wide

principal office (If any) of corporate Angle Highway, Nagalpur, Mahesana,

debtor " ﬁufasat.?ndla,.‘:lﬂ 002.
Address at which Books of Accounts are
maintained: Yillage,P0 anal?ur. Mear
Rajendra Nath, Polytechnic College,
Gopalpur Sarenga Road P.5: -Ka, Nksha,
Durgapur, West Bengal, India, /13212,

g | Insolvency commencement date in 06-09-2024
respect of corporate debtor

resolution process

7 Estimated date of closure of Insalveancy

05-03-2025

Name and registration number of the
8 |insolvency professional acting as
interim resolution professional

Name- Mohit Bipinchandra Adativa
HE%NE* IBBI/ IR, -IJEIII,-“IPJP-HIEE'E,-’
2019- 2020,13004

Address and e-mail of the interim
9 |resolution professional, as registered
with the Board

Regindd - 406, B M Square 2, Rajlaxmi
Park, Motibaug Road, Above HDFC Bank,
Junagadh, Gujarat-362001

Email: camohitadativa@gmail.com

Address and g-mail {o be used for
10| comespondence with the intenm
resolution professional

Correspondence Add: NPV Insolvency
Professionals Private Limited, 10th
Floor, 1003, Zion 21, Ramdas Road,
Mear Avalon Hotel, Thaltej, Ahmadabad,
Gujarat 380058

Email - sssarogepl.cirp@gmail.com

11| Last date for submission of claims

20-0%-2024

Classes of creditors, if a
(b) of sub- section (GA) of section 21,

. under clause

Represemtative of creditors in a class
(Three names foreach class)

12 ascertained by the intesim resolution ROLAppREaDIE:
prafassional
Names of Insolvency Professionals

13 identified to act as Authorized Not Applicable

a) Relevant Forms and

@) waw.ibiDi.gov.in

14 (b} Detalls of authorized representatives &ssamghwl-glrp@gmali.cum

are available at: {b) Kot Applicable

Motice is hereby given that the National Company Law Tribunal, Ahmedabad

Bench has ordered the commencement of a Corporate Insolvency Resolution

Process of Essar Dil and Gas Exploration and Production Limited on 06-09-

2024,

The creditors of Essar Oil and Gas Exploration and Production Limited are

hereby called upon to submit their claims with proof on orbefore 20.09.2024

'Fqnthliart:nteﬁ m Resolution Professional at the address mentioned against Entry
0. 10.

The financial creditors shall submit their claims with proof by electronic

means only, All other creditors may submit the claims with proof in persan, by

post. orby electronicmeans.

A financial creditor belonging to a class, as listed against Entry No. 12, shall

indicate its choice of authorized representative from among the three

insolvency professionals listed against Entry No.13 to act as authorized

representative of the class [MA] in Form CA.

Submission of false ormisleading proofs of claim shall attract penalties.

Date: 08.09.2024
Place: Junagadh

Sd/ -

Mohit Bipinchandra Adatiya

Interim Resolution Professional

Essar 0l and Gas Exploration & Production Limited
IBBI Reg. No: IBBI1/IPA-00L/IP-P-01966,/2019-2020,/13004

ESSAAR COATINGS INDIA LIMITED

CIN: U18201PB193TPLCO20496
Registered Office Address: E 486 Phase VI, Focal Point,
Ludhians- 141010, Punjab. E-mail ID: essaarcoatings0151@gmail.com

NOTICE OF 27TH ANNUAL GENERAL MEETING AND BODK CLOSURE
Mofice &5 hereby given that the Z7th Annual General Meeting (AGM) of
Essaar Coatings India Limited (the Company) is schedulgd to be held on
Monday 30th Day of September 2024 at 4.00 PM. al the registered office of
the company &t £ 486 Phase V|, Focal Point Ludhiana- 141010, Punjab.
in accordance with MCA Circulars, the Company has sent the Nolice of the
AGM salting out the Ordinary and Special Business 1o be transacted along
with Annual Report for the FY 2023-2024 through physical moda, to all its
members whose address are registerad with the Company as on Friday,
=eplember 06, 2024, Tha physical dispaich of Annual Report & AGM
Mobice has been compieted on September 07, 2024,

MNotioe is also hereby given thal pursuant to Section 81 of the Companies
Act 2013 read with rule 10 of Companies (Management and Adminisiration)
Rules, 2014, the Register of Members and Share Transfer Books of the
Company will ramain closad from Monday, Seplember 23, 2024 (o Monday,
sepiembar 30, 2024 [(both days inclusiva) for the purpose of tha AGM
Members hoiding shares in physical mode whose emall IDs are not
regisiered, may gel their email IDs fﬂglﬁmfl}d by submitting & regues! letter
to the Company al essaarcoatings(151@gmall.com However, for the
gshares held n demal form, members are requested to wrile lo their
deposiory Paricipant or Company's Registrar and Transler Agenl GDSL
Vartunes Limdled
A person whose name is recorded in the Regster of Members as on the
Cut-0f dale e Fnday, Seplember 20, 2024 only shall be entitled to avall
the facility of voting at the AGM. A persan who (8 nol & member as on the
Cut-off date should treat this Notica for information purposa only
Il you have any quenas of issues regarding attending AGM you can wrile
an emaidl o essaarcoatings(151@gmall com
For Essaar Coatings India le!ilg;.‘l

Sa nja?IEI Gupta

iractor
DIN: 00652165

PLACE : Ludhiana
DATE : September 0T, 2024

@ BMW Industries Limited

CIM - LS 109WB1981PLCO34212
119 PARK STREET, WHITE HOUSE, 3D FLOOR, KOLKATA-THIOTE.
Emall infoi@bmwilcoin Phone: 033-40071704
Website™ waww brwil oouin

Nolice s hereby puen that the 427 Annua General Meaating ('AGKT of the Members of BAMW
Industries Limited (e Compary’) is scheduled to behald on Monday, 30" Seplember, 2024-at 1130
aum, EST theough Video Conferancing |G [#Other Audio Visual Means ('QAYM' laciliy o bransact
tha busness, assat cut in the ratice of AGM Ir complance with the provsicnsof the Companies Act,
2043 the Rulas made lharsunder and SEBI (Lisling Obligations -and Disclasure Requiramants]
Regulations, 2015 (Listng Requlalions’, read Genaral Circular N, 1400020 dated &7 Aprl. 203,
General Cirzalar Mo, 173020 dated 13th Aprit, 2020 &nd subsaguant circulars issued in this ragamd, tha
labesi pesng Gengral CarGulie Mo, DEG0ES dated A5t Seplember, ZUEE (hengnalal colatinaly caled
&5 "WCA Cincutars” and circulars jssued by Sacuriigs and Ezxchange Board of Inda wide ils ciculer
cated May 12 2020, 157 January 15, 2021, 13" May, 2022, 57 January, 2023 ard T Oclober, 2023
inereinafter collactively cafled as “Circulars”. In eacordance with the abiove Cinciians, ha Company has
complided dspalch of Nofices cofvwning the 427 AGH aiang wilh 1ha Arnual Reparl B Financial Year
0233024 through eizchianic means whase names sppear in the Remster of Members & on Salurday,
Akt 30, 2024 1 thoza Mambars whise g-mal addressas are myislerad with the Company o
Rematrar & Transfer Agand (RTA'L and Depasionies, The Malies and the Annisal Bepor e avadabke an
lhe websita af Ihe Company and lha Stock Exchanges respectivedy al | www bl coon;
wrw Bagsndia com: ww cie-india, com and onwabaileof COSLat | heips:hwww cdsindia.com

In campliance wilh Secficn 108 of (ke Comperses Act, 2013 read with Rue 20 of the Companies
iManagemend and Adminisiraton) Kules, 2014, as amengad ||'|:|||'.|||'|'|:I|:||||‘:'r",,.,al:{‘||1';|3:__r;|ul:||n:1|-1-1|:|llhe
SEBI (Lishing Cbipatiors and Disclesure Requiremanis) Reguiations. 2015 the Companyis pleesad o
proved i i=Valing fachlies through CLOSL oits Mambers, o nesaect of Business Sat mayy b ansached
gidhe AGM. The mannar and instruchions to cast veles through remote e-Yebing &s well &5 frough &
isling systen during ha A6 hava bain promoed in i Motice, The busoess sal aulm U Moscs shal
b= transached through e-Viodrg only

& persan, whosa nama appears in the Register of Membsrs as on the “cut-off date™, i ., Monday,
September 23, 2024, anly shall be antitled to avail ihe facility of e-voling for the Meeting,

The e-yoiing caommencas an Friday, Seplember 27, 202401 9:00 AM, and ends an Sunday, September
29, 2TE3 M B P M, and shall b disabiod Mhensalbar,

The Members who have cast thelr vobe by remobe e-voling may attend the AGM ihrowgh
WEDAVM but shall ot be entitled to vote at the AGM. The Members who hawe nof cast their voke
by remots e=vating may exercise the facility of a-Veling provided at the AGM,

& parson who has ecquired shares-and become & Member of e Company after the emails ars seml
may cblain Be credeptials Tor remabe e-Voding: by sénding & requesl-al baipdask awaling
Eicdslindia pom ar 1800225531 Howeder, ifthe pemon & abeary regstensd with CRSL for emale g
veing Sen thaexisling usar ID and password can be uked for casting wale. Mambers Wil ba able o
attend the AGM Hhoodgh VCITMYR provided by COSL at hitgs M, evodingindia. com by 4sing theair
rameale a-Yating lagin cradentials.

I cnsser oof vy iestes relating 1o volng by electionic mesns, pleass roler 1o the Frequently Asked
Questipns (FAQE) on e-Voling and e-vpding user manual for Shareholders available al
D, dhanow srpplingindi @ com under e belprsechion or wiika o the undarsignad & e registensd ollice

DhanlaxmiBank E

Dhanlaxmi Bank Limited
CIN: LES1S1KL192TPLERD03T
Regd. Off: P.B Mo .8, Dhanalakshml Buidings, Naickanal, Thrissur, Kerala-880001
Ph: 0487-2988711; Fax; 0487-2335367
Caorporate Office: Punkunnam, Thnssur, Kerala-680002; Ph: 0487-T107100
E-mad; invesiors@dnanbank.co.in; Website! www.dhanbank.com

NOTICE OF 97" ANNUAL GENERAL MEETING

» Notice Is hereby given that the 97th Annual General Meefing ("AGM") of the
shareholders of Dhanlaxmi Bank Limited will be held on Monday, Seplamber 30,
2024 at 11.00 AM [IST) through Video Conferencing ("VC") { Other Audio Visual
Means ("OAVM in compliance with the Companies Act 2013 read with General
circulars Aprd 08, 2020, Apel 13, 2020, May 05, 2020, January 13, 2021,
Decambear 08, 2021, Deacember 14, 2021, May 05, 2022, Decamber 28, 2022 and
September 25, 2023 issued by the Ministny of Corporate Affairs (MCA), SEBI wide
it5 circulars dated May 12, 2020, January 153, 2021, May 13, 2022, January 05,
2023 and October 07, 2023 [collectively referred loas "SEBI Circutars™) and all
other applicable laws and circular issued by MCA, Govemmant of India and
Securities and Exchange Board of India (SEBI) lot ransact the businesses thal
willbe set forth in the Notice of the Meeting.

# In compliance with the above-menfioned circutars, the Nolice of the AGM along
with Annual Report for the financial year 2023-24 has bean sent in eletcronic
mode to all the registered Sharsholders of the Bank as on August 30, 2024, fo
their e-mail -addresses registerad with the Bank |/ Depository Participants /
Reqisirar & Transier Agents. The Notice of AGM and the Annual Report of the
Bank for the financial year 2023-24 will also be available on the websites of the
gank (www.dhanbank.com), KFin (evoling.kfintech.com), National stock
Exchanga of India Limited (www.nseindia.com) and BSE Limited
Irorw Dseindia.com)

* Accordingly, the Bank has completed the sending of Notice of the AGM along with
the Annual Report for the financial year 2023-24 to the registersd e-mail
addresses of Shareholders on Saturday, Septamber 07, 2024,

® Pursuant to Sechon 108 of the Companies Act, 2013 -mead with Companigs
iManagement and Administration) Rulas, 2014 and the SEBI (Listing Obligations
and Disclosure Requirements) Regulations, 2015, the Bank is providing
edetcronic voting ("remota e-vating”) faciltiy to the Shareholders of the Bank to
cast their vote eletcronically on all resolutions set forth in the above mantioned
Notice convening the 871 Annual General Meeting, The Bank has engaged the
services of M's. KFin Technologies Limited ("KFin") as the authorized agency to
provide remote e-voting facilities. The remote e-voting parcd will commence
from 9.00 A M (1ST) on Friday, Sepltember 27, 2024 and will end an Sunday
September 29, 2024 at'5.00 PM{IST). The e-voling module will be disabled by
KFin for vating thereafter and no voling shall be allowed beyond 5.00 P.M on
Sunday, Seplember 29, 2024. Once the vole on a resolution s cast by the
sharehoider, the shareholder shall not be allowed 1o change it subsaquently.
Further, Shareholders wha have-cast their vole through remote e-wating in
respact of the Kesoiution(s) as saf out in the Nofice of tha AGM, may attend the
AGM, but shall nat be entilled to cast thewr vote again during the AGM,

* Thefacitty ofe<voding will alzo be made available at the time of the Meating | Instapoll”)
for those Sharehoiders who have nol voted through the remale e-voling faciliy

= Tha user |0 and password for a-vobing and the procadure for remate a-voting /
instapall / registration for atlendance at AGM have besn sent by KFin to all the
ahareholders along with the Notice of AGM and Annual Kepost,

® Tha cul-off date (i.e. the record date) for the purpose of voling is Tuesday,
saptambar- 24, 2024 and tha voling nghts: will be one vota per Equily Shara
regeistered in the name of the shareholders’ beneficial owners as on that date.
The Reaister of Members and Share Transfer Books of the Bank will remain
closad from Wednesday  September 25, 2024 1o Monday , September 30, 2024
(bothdays inclusive) on account of the 97th Annual General Meeting.

s The Board of Directors has appointed Mr\ Suresh, Praclicing Company
Secretary (Senior Pariner, Mis.V.Suresh & Associates, Practising Company
Sacratanes) as scrutinizer to serutinize the voting process,

® In case of the need for any technical assistance or any grievances. connected
with e-vating, Sharsholders may contact Mr. Viasantha Rao Chawdari, Manager,
KFin Technologies Limited, *Selenium Tower B°, Plot Mo, 31 & 32, Financial
District, Manakramguda, 3erlingampally, Hyderabad-500032; Phone: 1800
3084 001 (todfree). Sharsholders who have not received the e-mail of the
aforesaid Notice { Annual Report or who have purchased the Equily Shares of the
Bank after August 30 2024 may also contact Mr. Vasantha Rao Chawdan,
Manager at the above mentioned address / phone number for the e-mail of the
Notice fAnnual Report

& Shareholders who have not registered their e-mail address and, therefore, are
not able 1o receive the Annual Report, Notice of AGM and e-Vating insiructions,
may tempaorarily get their email address and mobile number registerad with Ms.
KFin Technologies Limited, the Bank's RTA, by accessing the link
hitps:ivis kfntech comidientservices'mobilerag/mobileemailreg aspi.

» Pleasa note that, in terms of the aforementioned circulars, the Bank will not be
sending physical coples of the Notice of AGM and the Annuzal Report to the

CREMICA AGRO FOODS LIMITED

Regd off: 455, Sohan Palace, 2nd Floor, The Mall Ludhiana,

Punjab- 141001, Ph: 01826-225418;
CIN: L15146PB19B9PLCO036TE
E-mail: manager.cafl@gmail.com; Website: www.cafl.co.in

NOTICE TO THE MEMBERS OF THE 35TH ANNUAL GENERAL MEETING TD
BE HELD THROUGH VIDED CONFERENCING (VC)/OTHER AUDIO-VISUAL
MEANS (DAVM) AND INFORMATION REGARDING BOOK CLOSURE
The 35th (Thiny Fifth) Annual General Meeting ("AGM") of the
Company will be held on Monday, 30th September, 2024, at 11:00 AM
IST through VC [ OAYM, in compliance with all the applicable
provisions of the Companies Act. 2013 and the Rules made thereunder
and the SEBI (Listing Obligations and Disclosure Requiremenis)
Fegulations, 2015 read with all applicable circulars on the matter
issued by the Ministry of Corporate Affairs (MCA) and Securities and
Exchange Board of India (SEB|) to transact the business set forth in the

Notice of the AGM.

The Motice of the AGM along with the Annual Report for Financial Year
202324 has been sent to all those members whose email ids are
registered with the Company/Registrar and Share Transfer
AgentiDepositories/Depository Participants. The Motice of the AGM
and the Annual Report are also available on the Company’s website at
www.cafl.coin, on the website of the Stock Exchange i e, www.msei.in
and on the webszite of Link Intime India Private Limited at
https:/fwww linkintime.co.in, Members can attend the AGM through VC
f OAVM facility only or wview the live webcast at
https:fwww linkintime.co.in, The instructions for joining the AGM are
provided in the Motice of the AGM. Members attending the Meegting
through VC/OAVM shall be counted for the purposes of quorum under
Section 103 ofthe Companies Act, 2013.

Members are requested to contact the Depository Participants in casa
of shares held in electronic form or the Company's Registrar and
Transfer Agent, Link Intime India Private Limited, in case the sharas
are held in physical form for validating updating their emall address
and mobile nos. Members who have not registared their e-mail
address may get their email address and mobile number registered
with Link Intime |India Private Limited, by visiling the
https:fiweb linkintime.co.in/EmailReg/Email_Register.html or if the
shares are in Damat form, they can contact their DP, In case of any
queries, Members may write to instameet@linkintime.co.in.
Alternatively, Members may send an e-mail request to the amail id
delhi@linkintime.coin along with scanned copy of the signed request
letter providing the email address, mobile number, salf-attestad PAN
copy and Client Master copy in case of electronic folio and copy of
share certificate in case of physical folio.

Members are requesied o note the following conlacl details for
addrassing quenies/gri;vances, if any.

M!S Link Intime India Pvi Lid., Noble Heights, 15T Floor, Plot NH 2 C-1
Block LSC, Near Savitri Market, Janakpuri, New Delhi - 110058, Email:
delhi@linkintime.co.in, Phone: 011- 41410592-84, Fax: 011-
41410591.

Members will have an opportunity to cast their vote(s) remotely on the
business as sel forth in the Motice of the AGM through remote evoting.
The manner of remote e-voting for members holding shares in
dematenalised mode, physical mode and members who have not
registered their emall addresses is provided in the Nolice of the AGM.
The facility for e-voting will also be provided at the AGM and Members
attending the AGM, who have not cast their votes by remote e-voling,
will be able to vole electronically at the meeting.

The remote e-voting facility will be available during the following voting
period:

Commencement of remote e-voting: Friday, 27th September, 2024 at
09:00 A.M

End of remote e-voling: Sunday, 29th September, 2024 5t 0500 P.M.
The remote e-voling will not be allowed beyond the aforesaid date and
time and the remote e-voting module shall be forthwith disabled by Link
Intime India Private Limited upon expiry of the aforesaid period.

A person whose name is recorded inthe Register of Membears as on the
Cut-off Date, i.e. 23rd September, 2024 only shall be entitled to avail
the facility of remote e-voting or for voting through Instameet,

Pursuant to the provisions of Section 91 of the Companies Act, 2013
and Requlation 42 of the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015 the Register of Members and the
Share Transfar Books of the Company will remain closed from
Tuesday, 24th September, 2024 to Monday, 30th September, 2024
{both days inclusive) for the purpose of AGM (Record date: 23rd
September, 2024)

Members are requested to carefully read the Notice of the AGM and in
particular, instructions for joining the AGM, manner of casting vole
through remote e-voting or vofing at the AGM.

AFA Validity Upto: 30.06.2025
e ©

17 For BMW Industries Limited Shareholdars, : For Cremica Agro Foods Limited

Sl Foar Dhanlaxmi Bank Limded Date: 7th September, 2024 Sdi-

Vikram Kapur = 54| Y place: Ludhiana Vishakha Rathour

Dated : 07.09.2024 (Company Secretary & Compliance Officer) Place: Thrissur — o TR Company Secretary and Compliance Officer

Place - Kolksts ACS 9812 Date: September 07 , 2024 Comparny Sacratary & Secratary to the Board M. No. A73123
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SNOW NO-SHOW

All's not well with the Himalayas

Om Parvat event
merely an indicator
of a bigger crisis

GARIMA SADHWANI
New Delhi, September 7

"OM ISTHE sound of creation,its
disappearance from our land-
scape is quite symbolic,” says
Nityanand Jayaraman, an envi-
ronmentalist based in Chennai.
Forthe first timein recorded his-
tory, the Om Parvat in Uttarak-
hand was devoid of snow in
August thisyear.

The peak, which borders
India, China,and Nepal, and is
located at an altitude of 5,900
metresabove sealevel,isknown
for eternally being covered in
snow.The snow formsthe shape
of ‘Om’ on the terrain from
which the Himalayan peak gets
itsname.

But on August 16, snow
completely disappeared from
the mountain, leaving tourists
and locals (who depend on the
tourist economy)inalurch.

While experts pointed fin-
gersat the reduced snowfall,on
August 26, the peak received
snow again and the event went
out of the news cycles.

But, Abinash Mohanty, sec-
tor head, Climate Change and
Sustainabilityat IPE Global,and
expert reviewer of IPCC-AR(6),
says that it’s crucial we keep
talkingabout thisand acknowl-
edge that this is a big reminder
of the consequences of climate
change. Especially, since this is
not the first time this has hap-
penedinrecentyears.In January
this year, Gulmarg in Kashmir
experienced a two-month dry
spellwith no snowfall.The econ-
omy, which largely depends on
the skiresorts there,alsofaceda
major setback.

Tourist guides from Uttarak-
hand also recently told media
houses that the Adi Kailash
mountain peak has been expe-
riencingreduced snowfallin the
last fewyears.

ALARMING SITUATION

M For the first time in recorded

history, Om Parvat in

Uttarakhand was devoid of
snow in August this year

| .

B Peak known for eternally

being covered in snow, forms
the shape of 'Om’' on the terrain

deriving its name

M Gulmarg in Kashmir also
experienced a two-month dry
spell with no snowfall in January

this year

B Experts say while global

warming and higher

temperatures have played their
part, intense heatwaves and
forest fires have also been

big factors

Whyit’salarming

Mohanty tells FE, “Snow is
oneof themostimportant parts
of our hydrological, climatolog-
ical,and meterological indica-
tors of life. Any change in the
quantityand quality of snowfall
affects our life in

in the last 12,000 years. We’ve
done in a matter of a few cen-
turies, what took geology hun-
dreds of thousands of years to
do.We'’vedrasticallyalteredland
use,we’ve reduced biodiversity,
and we’ve changed the nature of

oceans — all for

waysthatareboth Experts blame our own means.
very visible and  human intervention = The Om Parvat
latent.” But, wait. as a major factor event is just an
What exactly has e — indicator of the
caused this? Is bigger crisis we

global warming

alone to blame here? No, says
Mohanty.He explainsthatwhile
globalwarmingand highertem-
peratures have played their part
here, intense heat waves and
forest fires have also been
big factors.

Global and regional emis-
sions and man-made disrup-
tions havealsoalready damaged
the sensitive ecosystem
carrying capacity of the
Himalayan region.This,accord-
ing to Jayaraman, is the biggest
reason though.

The environmentalist says,
“Human intervention, in the
name of growthand capitalism,
has disrupted a long-standing
balancethat nature had created

arefacing”

What an event like this also
sets into motion is a ripple
effect, says Mohanty. With the
glaciers melting and reduced or
no snowfall on mountain peaks,
the water levels will rise and
the intensity and frequency
of extreme weather events
will multiply.

He goes on to add, “Even if
you only look at the fastened
melting of the snow, theresultis
aseverechangein ourhydrolog-
ical cycles. This is because
instances of flash floods and
cycloniceventswillincrease, the
monsoonand seasonal patterns
will be impacted — and not uni-
formly —and overall,theecology
of the Himalayan region will be

ataloss”’A2023 studyby Nepal-
based International Centre for
Integrated Mountain Develop-
ment,had estimated thatbythe
end of this century, the
Himalayas will experience 30-
50% loss in the volume of glac-
iers. The study had indicated
that by 2050, rivers will reach
“peak water availability” from
the melted ice flowing down,
which experts say could lead to
more frequent floods.

What we should be focusing
onisalsohowwe have forcedlife
out of nature. Om Parvat is
linked to capitalism and
unchecked activities by man,as
closely as it is linked to urban
floods, Jayaraman highlights.
The next steps

But, Gagan Reddy, the chief
technical officerat ProClime —a
unified service provider in the
climate space, says that it’s
extremely important that we
don’t view the disappearance of
snow from Om Parvat in isola-
tion.“It is crucial to recognise it
as part of a long-standing issue
that demands long-term solu-
tions,”he adds.

Sowhere does onestartwith
addressingthe concernathand?

According to Mohanty, the first
stepisaradical oneand it’s real-
ising that there are no quick
fixes.The way to go is checking
anthropocentricactivities —not
just near Om Parvat,but in the
Himalayan region as
awhole.

Mohanty tells FE, “If that
means tourist footfall decreas-
ing,thenbeit.Thiswillnodoubt
impact the local economy, but
we need checks and balances to
prevent the over exploitation of
our fragile ecosystems because
theydonothaveabufferagainst
extreme disastrous events.”

In fact,a March 2023 study
published in the Journal of
Environmental Development
said that in the period between
1901-2014, the Himalayan
region experienced “significant
warming,withtheannualmean
surfacetemperature increasing
atabout 0.11 degrees Celsius.

But Jayaraman adds that
the modern nation states also
need to confront the fact
that they are “slaves of capital-
ists and investors.”

Jayaraman says, “Our state
does not know how to provide a
living for our people without
exploiting them, as well as
nature. Both of them are
suffering together. We need to
question what development is,
what living a good life is, and
what growing sustainablyis.”

Reddy, on the other hand,
explains that since the
Himalayan ecosystem is more
fragile than others, the effect of
increased temperatures and
widespread ecological disrup-
tion gets multiplied in the
region —leaving it more vulner-
able to the consequences of cli-
mate change.

“The world must urgently
prioritise efforts to reduce car-
bon emissions.This responsibil-
ity extends beyond govern-
ments and also rests on the
shoulders of the private sector.
Climate financing, particularly
for adaptation and mitigation
initiatives, is a crucial pathway
forward,” Reddy emphasises.

US, China fight
sharpened: EAM

PRESS TRUST OF INDIA
New Delhi, September 7

INDIA WOULD BE willing to
workwith like-minded partners
onspecificagendaanditsrolein
the Quad is an example of such
an approach, External Affairs
Minister S Jaishankar said on
Saturday, while calling for
reformed multilateralism.

In a virtual address at the
FPCI Global Town hall, Jais-
hankar, delving into major
geopolitical developments,said
the world is looking at a more

"sharpened contestation”
between the US and Chinaon a
range of areas.

He underlined that even as
the world looks "complicated”,
India's desire and determina-
tion to ensure its stability and
contribute to its prosperity is
only getting stronger.

The Quad,comprising India,
the US, Australia and Japan, has
emerged as a key coalition
focusing on working towards
ensuring a free,open and rules-

Jaishankar,
not Modi
to address
UNGA

PRESS TRUST OF INDIA
United Nations, September 7

PRIME MINISTER NARENDRA
Modi will not address the
annual debate at the UNGA ses-

based Indo-Pacific against the
backdrop of China's growing
muscle-flexing in the region.

In the context of key direc-
tions and developments in
international relations over the
last few decades, the observed
that many big powers are now
contenttodolessand thenewer
ones are more reticent in step-
ping forward.

"In many situations, it is left
to the regionally significant
playerstosortout theirown par-
ticular mess,” he said.

sionlaterthis month,according
to a revised provisional list of
speakersissued by the UN.Apro-
visional list of speakers for the
General Debate of the 79th ses-
sion of the UNGA issued by the
UN in July had said that PM
Modiwould address the high-
level debate on September 26.
However,according to a revised
provisional list of speakers
issued bythe UN on Friday,EAM
S Jaishankar is now expected to
address the General Debate on
September 28. PM Modi is
scheduled to travel to New York
later this month and address a
megacommunityeventon Sept
22. He will also address UN's
'‘Summit of the Future' being
convened on Sept 22 and 23.

US, UK spy chiefs call for Gaza
ceasefire, praise ‘bold’ Ukraine

ASSOCIATED PRESS
London, September 7

THE HEADS OF the British and
American foreign intelligence
agencies said Saturday that
Ukraine's surprise incursion
into Russia is a significant
achievement that could change
the narrative of the grinding 2
1/2-yearwar.

Richard Moore, the head of
MI6,said Kyiv's surprise movein
August to seize territory in Rus-
sia's Kursk region was “typically
audacious and bold on the part
of the Ukrainians, to try and
change the game”.

Speaking alongside Moore
atarare publiceventin London,
CIADirectorWilliam Burns said
the offensive was a “significant

'Slow EV demand worrying'

REUTERS
Paris, September 7

EUROPE'S AUTO INDUSTRY
could face fines of 15 billion
euros for carbon emissions
due to slowing demand for
electric vehicles, Renault CEO
Luca de Meo said.Automakers
face tougher EU CO2 targetsin
2025 as the cap on average
emissions from new vehicles
sales falls to 94 grams/km
from 116 g/km in 2024."The

speed of the electric ramp-up
is half of what we would
need to achieve the objectives
to avoid paying fines,"
de Meo said.

Exceeding CO2 limits can
lead to fines amounting to 95
euros per excess CO2 g/km
multiplied by the number of
vehicles sold."Everyoneis talk-
ing about 2035, in 10 years,
butwe should be talkingabout
2025 because we are already
struggling”, he said.

‘ FORM A |
PUBLIC A

{Under Regulation & of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ESSAR OIL AND GAS
EXPLORATION AND PRODUCTION LIMITED

RELEVANT PARTICULARS
Essar Dil and Gas Exploration and
1 | Name of corporate debtor Production Limited
Date of Incorporation of corporate 10-05-2016
z debtor
Authority under which corparate Rr.:jglstr“ar of Companles, Ahmedabad,
debtor is incorporated / registared India, under the Companies Act, 2013

Identification No. of corporate debtor

Address of the registered office and
principal office (it any) of corporate
debtor

3
3 | Corporate Identity No./ Limited Liability U11203G12016PLC091903
L]

Ragd. Office: F 20, Balaji Shopping Wide
An ei-li%hwajr. Nagalpur, Mahesana,
Gujarat, India, 384002,

Address at which Books of Accounts are
maintained: Village/ PO anaI|IJur. Mear

Rajendra Nath, Polytechnic College,
Gopalpur Sarenga Road P.5: -Ka, Nksha,
Durgapur, West Bengal, India, 713212,
& Insolvency commencement date in 06-09-2024
respect of corporate debtor
05-03-2025

7 Estimated date of closure of insolvency
rasolution process

Kame and registration number of the

8 |insolvency professional acting as
interim resolution professional

Name- Mohit Bipinchandra -ﬂ.dalEil)'a
'RE%NI]" |BBI/1PA-001/1P-P-01966/
2019- 2020, 13004

Reg. Add - 406, B M Square 2, Rajlaxmi
Park. Matibaug Road, Above HDFC Bank
Junagadh, Gujarat-362001

Email: camohitadatiya@gmail.com

Correspondence Add: NPV Insolvency
Professionals Private Limited, 10th
Froor, 1003, Zion 21, Ramdas Road,
Near Avalon Hoted, Tfialtaj. Ahmadabad,
Gujarat 380059

Email - essarogepl.cirp@gmail.com

Address and e-mail of the interim
9 |resolution professional, as registarad
with the Board

Address and e-mail to be used for
10| comespondence with the interim
resolution professional

11 | Last date for submission of claims 20-09-2024
o st soction () ofsoction 31
SUD- SECTon ¥ nelk, :
12} scertained h]rﬂta{inteﬁm esolition | ot Applicable
professional
Hamers ncll‘lnsnh'er! le‘essnlrmls
identified to act as Authorize
13[Rapresentative of creditors in aclass - | ot ApRlicable
(Three names for each class) )
{I} Relevant Forms and {a) www.ibbi_gov.in
14 () Details of authorized representatives (essarogepl.cirpBgmail.com
are available at {b) Kot Applicable

Motice is hereby given that the National Company Law Tribunal, Ahmedabad

Bench has ordered the commencement of a Corporate Insolvency Resolution

Process of Essar Oil and Gas Exploration and Production Limited on 06-09-

2024,

The creditors of Essar Oil and Gas Exploration and Production Limited are

hereby called upon to submit their claims with proof on or before 20.09.2024

hnthlec:nteﬂm Resolution Professional at the address mentioned against Entry
o, AL,

The financial creditors shall submit their claims with proof by electronic

means only. All other creditors may submit the claims with proof in person, by

post, orby electronic means.

A financial creditor belonging to a class, as listed against Entry No. 12, shall

indicate its choice of authorized representative from amang the three

insolvency professionals listed against Entry No.13 to act as authorized

representative of the class [NA] in Form CA.

Submission of false ormisleading proofs of claim shall attract penalties.

ESSAAR COATINGS INDIA LIMITED

CIN: U18201PB199TPLCO20496
Regestered Office Address: E 486 Phase VI, Focal Point,
Ludhians- 141010, Punjab, E-mail ID: essaarcoatings0151@gmail com
NOTICE OF 27TH ANNUAL GENERAL MEETING AND BODK CLOSURE
Mofice &5 hereby given that the Z7th Annual General Meeting (AGM) of
Essaar Coatings India Limited (the Company) is scheduled to be held on
Monday 30th Day of September 2024 at 4.00 PM. at the registered office of
the company at £ 486 Phase V|, Focal Point Ludhiana- 141010, Punjab.
in accordance with MCA Circulars, the Company has sent the Nolice of the
AGM setting out the Ordinary and Special Business 1o be transacted along
with Annual Report for the FY 2023-2024 through physical moda, to all its
members whose address are registerad with the Company as on Friday,
seplamber 06, 2024, Tha |‘.nhE.:E-iE.:a| dispaich of Anpual Report & AGM
Motice has been compieted on September 07, 2024,
MNotice is also hereby given thal pursuant 1o Section 81 of the Companies
Act 2013 read with rule 10 of Companies (Management and Adminisiration)
Rules, 2014, the Register of Members and Share Transfer Books of the
Company will raman closad from Monday, Seplember 23, 2024 (o Monday,
sepiembar 30, 2024 (both days inclusiva) for the purpose of tha AGM
Members holding shares in physical mode whose emall IDs are not
registered, may gel their email IDs rugls'lurau by submitting & reques! letler
to the Company al essaarcoatingsl151@gmall.com However, for the
gshares held in demat form, members are requested to wrile to their
deposdory Participant or Company's Registrar and Transler Agenit CLSL
Veantures Limdted
A person whose name is recorded in the Register of Members as on the
Cut-0f dale |.e. Fnday, Seplembar 20, 2024 only shall be entitled to avall
thae facility of voting at the AGM. A person who (8 nol & membaer as on the
Cut-off date should treat this Notioe for information purposa only
Il you have any quenas of issues regarding attending AGM you can wrils
an email o essaarcoatings0151@gmail com
For Essaar Coatings India le!itg?
Sanjay Gupta
Director
DIN: 00652165

PLACE : Ludhiana
DATE : September 07, 2024

o

DhanlaxmiBank f

Dhanlaxmi Bank Limited
GHN; LESTSIRL 192 T PLEODDZ0T
Regd. Of: P.B No.8, Dhanalakshmi Buidings, Naickanal, Thrissur, Kerala-680001
Ph: D487-2985711, Fax; 04B7-2335367
Caorporate Office: Punkunnam, Thrssur, Kerala-680002; Ph: 0487-T107100
E-mail: invesiorsi@dhanbank.co.in, Website www. dhanbank.com

NOTICE OF 97" ANNUAL GENERAL MEETING

= Wotice iz hereby given that the 97th Annual General Meeling ("AGM") of the
Shareholders of Dhanlaxmi Bank Limited will be held on Monday, Seplember 30,
2024 at 11.00AM (IST) through Video Conferencing ("VC") { Other Audio Visual
Means ("OAYM in compliance with the Companies Act 2013 read with General
circulars April 08, 2020, Apdl 13, 2020, May 05, 2020, January 13, 2021,
Decamber 08, 2021, December 14, 2021, May 05, 2022, Dacamber 28, 2022 and
September 25, 2023 issued by the Ministry of Corporate Affairs (MCA), SEBI vide

@ BMW Industries Limited

CIM - LE1109WB 198 TPLCO34212
119 PARK STREET, WHITE HOUSE, 3RD FLODR, KOLKATA-THI01E.
Emalk infoi@bmwil.coin Phone: 03340071704
Website: www bmwil coin

Notice 15 hereby gwen that the 427 Annual General Meating (AGKT of the Members of BMW
Industries Limited (the Company’) is scheduled to behald on Monday, 30" Septembes, 2024 at 11,30
aum. BST through Video Conferancing | 'VE'FOther Audio Visual Means [ 'DAVN] lacilfy ta ransact
the biusness; assatout in the patice of AGKM In complance with the provsions of the Companies At
2013 the Rulas made tharsunder and SEBI (Lisling Obligations and Disclasere Requiremants)
Regulations, 2015 (Listng Requlations’), read General Ciroular Mo, 1400020 dated & Apcl, 2030,
General Ciradlar Mo 172020 dated 13th April, 2020 and subsaguen circulars issued in this ragard, tha
laberst berng General Coroidar Mo, 0902073 dated 25th Seplember, 2023 (herenalar colecively cabed
& "WCA Cinculars” and circulars jssued by Securilies and Exchange Board of India wvide ils circulier
cialed May 12 2000, 157 January 15, 2021, 15" May, 2022, 57 January, 2023 ard T October, 2023
(hereinafter collaclively cafled as “Circulars™. In Bocondance with the hove Cincufars: 1ha Company hias
complefed dspalch of Molices comvening the 427 AGKM aang with-1ha Armual Repar & Financial Yoar
203 3-3024 through eectranic means whase names sppearin the Register of Members as on Salurday,
ALl=s A0, 2024 15 thosa Mambars whiss g-mall addressas. are meislered with tha Company o
Regstrar & Transfer Agand (RTA'} and Depasitonies. The Maliss and the Annal Repon are avadabke on
the websita of the Company and ke Stock Exchanges respeclively al @ fwwwbmwil oo
In camgliance with Section 108 of tha Compares Act, 2013 read with Fule 20 of the Companies
{Managemend and Adminisiration) Rules, 2014, a5 amended from lime [o e, and Recutation 44 of the
SEBI(Lishng Cbdgatiors and Disclosure Requiremenis) Reguiations, 2015, the Companyis plessad o
provca e-Yaling Raciilies through GOSL il Mambees, monksiect of business Bal may be iaesachod
&t the AGM. Tha manrar and instructions 1o cast vobes through remole e-Vobng &5 well &5 firough e
Viling syrsbem during he AGM hava bain peodad in thi Motice, The busaess sel oulin th Modces shal
b= transacted through e-viotrg only

& parsan, whosa name appears in the Register of Membsars as on the “cut-off date™, i e.. Monday,
Seplember 23, 2024, anly shall be antitled to avail ihe facility of evoling for the Meeting,

The e-yoting cammencas an Friday, Seplember 27, 2024 21 9:00A.M, and ends an Sunday, September
29, 2073 w1 B0 PN, and shall be disabled (hanaallar,

The Members who have cagd thelr vate by remate e-vating may atbend the AGM through
WVEIDAVM but shall not be entitled to vote at the AGM. The Members who hawe not cast their vole
by ramobs e=voling may exercise the Facility of e-Voeding provided at the AGM,

& parson who has ecquired sharas-and become g Member of e Company after the emails ares senl
may chlain e credantials Tor remaba a-Veling by sendmg a reguesl al helpdask avaling
Eicdslindia pom ar 1B00Z25533. However, if the pemson s abeady registerad with CDSEL for remole &
wedmg Sen tha exizling usar 1D and password can be used for casting vale. Mambers wil bé able 1o
attend the AGM through VCIOAYM provided by COSL at hitps: v evotingindia.com by using thair
rameale a-\ating login cradentials.

In g of @y quisnos relabig 10 volng by elecironic means, pease e 1o the Frequently Asked
Questions (FAGE) on e-Voling &nd e-voling user manual far Shareholders available al
It b Epatineginila corm under e belp sectice ar wiibe bo the ndorsigned & e regisbersd affice

its circulars dated May 12, 2020, January 15, 2021, May 13. 2022, January 05,
2023 and October 07, 2023 [collectively referred to as "SEB! Circulars™) and all
other applicable laws and circular issued by MCA, Govermment of India and
sacurities and Exchange Board of India (SEBI) tot ransact the businesses that
will be set forth in the Notice of the Meeting.

# |n compliance with the above-mentioned circutars, the Nofice of the AGM along
with Annual Report for the financial year 2023-24 has been sent in aletcronic
mode to all the registered Shareholders of the Bank as on August 30, 2024, to
their e-mail addresses registered with the Bank |/ Depository Participants /
Reqisirar & Transfer Agenis. Tha Notice of AGM and the Annual Report of the
Bank for the financial year 2023-24 will also be available on the websites of the
Bank (www.dhanbank.com), KFin [(evctingkfintech.com), Mational stock
Exchange of India Limited (www.nseindia.com) and BSE Limited
(o DseIndia.com).

* Accordingly, the Bank has completed the sending of Nelice of the AGM atong with
the Annual Report for the financial year 2023-24 to the registered e-malil
addresses of Shareholders on Saturday, September 07, 2024,

® Pyrsuant to Section 108 of the Companies Act, 2013 read with Companies
(Management and Administration) Bules, 2014 and the SEBI (Listing Cbligations
and Disclosure Requirements) Regulations, 2015, the Bank is praviding
eletcronic voting ("remota e-voting”) faciltly to the Shareholders of the Bank o
casl their vote eletcronically on-all resolutions set forth in the above mentioned
Notice convening the 97th Annual General Meeting. The Bank has engaged the
services of Mis. KFin Technologies Limited ("KFin") as the authorized agency t
provide remote e-voting facilities. The remote a-voting pariod will commence
from 9.00 AM (IST) on Friday, Seplember 27, 2024 and will end on Sunday
Saptember 29, 2024 at 5.00 PM{IST). The e-voling module will be disabled by
KFin far wating thereafter and no voling shall be allowed beyond 5.00 P.M on
Sunday, September 29, 2024. Once the vote on a resolution s cast by the
shareholder, the sharehalder shall not be allowed o change it subsequantly.
Fusther, Shareholders wha have cast their vote through remote e-vating in
respact of the Resoiution(s) as sef outin the Nofice of tha AGM, may attend tha
AGM, but shall nat be entitted to cast thewr vote again during the AGM,

* The facilty of e<voling will also be made available at the tima of the Meating ("Instapoll”)
for those Sharehoders who have nod voted through the remale &-voling faciliy.

= Tha user |0 and password for e-voling and the procadure for ramate a-voting /
instapoll / registration for attendance at AGM have besn sent by KFin to all the
Shareholders along with the Notice of AGM and Annual Repost,

= The cul-off date {i.e. the record date) for the purpose of voling is Tuesday,
saptamber 24, 2024 and the voling nghts will be: one vote per Equtiy Share
registerad in the name of the sharsholders’ beneficial owners as on that date.
The Reagister of Members and Share Transfer Books of the Bank will remain
closad from Wednesday  September 25, 2024 1o Monday , September 30, 2024
(both days inclusive) on account of the 97th Annual General Meeting.

= The Board of Directors has appointed Mr\ Surash, Practicing Company
Secretary (Senior Pariner, Mis.V.Suresh & Associates, Practising Company
Sacretaries) as scrutinizer to scrulinize the voling process.

® In case of the need for any technical assistance or any grievances connected
with e-voting, Shareholders may contact Mr, Vasantha Rao Chowdar, Manager,
KFin Technologies Limited, *Selenium Tower B°, Plot Mo, 31 & 32, Financial
District, Nanakramguda, 3eriingampally, Hyderabad-500032; Phone:1800
3084 001 (tolifree). Shareholders who have not received the e-mail of the
aforesaid Notice (Annual Report orwho have purchased the Equily Shares of the
Bank after August 30,2024 may also contact Mr. Vasantha Rao Chowdar,
Manager at the above mentioned address / phone number for the e-mail of the
Motice /Annual Report

* Shareholders who have not registered their e-mail address and, therefore, are
nat able o receive the Annual Report, Notice of AGM and e-Valing instructions,
may temporarily get their email address and mobile number registerad with Ms.
KFin Technologies Limited, the Bank's RTA, by accessing the link
hllps:livis kfntech. comidientservices/mobilereg/mobdeemadreg.aspx.

= Please nate that, in terms of the aforementioned circulars, the Bank will not be
sending physical coples of the Mobice of AGM and the Annual Repoet to the
Shareholders,

IBEI Reg. No: IBEI/IPA-001/1P-P-01966/2019-2020,/13004

Dated : O7.09.2024
Place : Kolkata

AFA Validity Upto: 30.06.2025

Date: D8.09.2024 S5d/- gddrass of tha Company or emal 1D info@bmwiloo.in | viramkapurSomail.co.n or el 033 4007
Place: Junagadh Muohit Bipinchandra Adatiya 1. Far BMW Industries Limited
Interim Resolution Professional Sdi-

Essar Oil and Gas Exploration & Production Limited Vikram Kapur

[Company Secretary & Compliance Officer)

ACS 9812

Fiaro: Thrssur

Date: September 07 . 2024

Comparny Sacratary & Secratary to the Board

Far Dhantaxmi Bank Limidad
5-\.1."'
Venkatesh.H

achievement”that had exposed
vulnerabilities in the Russian
military. The two spymasters
also wrote an opinion piece for
the Financial Times, calling fora
cease fire in Gaza and saying
their agencies had “exploited
our intelligence channels to

push hard for restraint and de-
escalation”. They said a cease-
fireinIsrael'swaragainst Hamas
“could end the suffering and
appallingloss of life of Palestin-
ianciviliansand bringhomethe
hostages after 11 months of
hellish confinement”.

CREMICA AGRO FOODS LIMITED

Regd off: 455, Sohan Palace, 2nd Floor, The Mall Ludhiana,

Punjab- 141001, Ph: 01826-225418;
CIN: L15146PB1989PLCO096TE
E-mail: manager.cafl@gmail.com; Website: www.cafl.co.in

NOTICE TO THE MEMBERS OF THE 35TH ANNUAL GENERAL MEETING TD
BE HELD THROUGH VIDED CONFERENCING (VC)/OTHER AUDIO-VISUAL
MEANS (DAVM) AND INFORMATION REGARDING BOOK CLOSURE
The ‘35th (Thiny Fifth) Annual General Meeting ("AGM") of the
Company will be held on Monday, 30th September, 2024, at 11:00 AM
IST through VC [ OAYM, in compliance with all the applicable
provisions of the Companies Act. 2013 and the Rules made thereunder
and the SEBI (Listing Qbligations and Disclosure Requirements)
Fegulations, 2015 read with all applicable circulars on the matter
issued by the Ministry of Corporate Affairs (MCA) and Securities and
Exchange Board of India (SEB|) to transact the business set forth in the

Motice of the AGM.
The Motice of the AGM along with the Annual Report for Financial Year
202324 has been sent to all those members whosa email ids are
registered with the Company/Registrar and Share Transfer
Agent/Depositorias/Depository Participants. The Motice of the AGM
and the Annual Report are also available on the Company’s website at
www.cafl,.co.in, on the website of the Stock Exchange i.e, www.msei.in
and on the webszite of Link Intime India Private Limited at
https./fwww. linkintime.co.in, Members can attend the AGM through VC
f OAVM facility only or wview the live webcast at
hitps:/fwww linkintime.co.in. The instructions for joining the AGM are
provided in the Motice of the AGM. Members attending the Meeting
through VC/OAVM shall be counted for the purposes of quorum under
Section 103 ofthe Companies Act, 2013.
Members are requested to contact the Depository Participants in casa
of shares held in electronic form or the Company's Registrar and
Transfer Agent, Link Intime India Private Limited, in case the sharas
are held in physical form for validating updating their emall address
and mobile nos. Members who have not registarad their e-mail
address may get their email address and mobile number registerad
with Link Intime India Private Limited, by visiting the
https:fiweb linkintime.co.in/EmailReg/Email_Register.html or if the
shares are in Damat form, they can contact their DP, In case of any
queries, Members may write to instameet@linkintime.co.in.
Alternatively, Members may send an e-mail request to the amail id
delhi@linkintime.coin along with scanned copy of the signed request
fetter providing the email addrass, mobile number, self-attested PAN
copy and Client Master copy in case of electronic folio and copy of
share certificate in case of physical folio.
Members are reqguesied o note the following conlacl delails for
addrassing quernes/grisvances, if any.
M!S Link Intime India Pvi Lid., Noble Heights, 15T Floor, Plot NH 2 C-1
Block LSC, Near Savitri Market, Janakpuri, New Delhi - 110058, Email:
delhi@linkintime.co.in, Phone: 011- 41410592-84, Fax: 011-
41410591.
Membears will have an opportunity to cast their vote(s) remotely on the
business as sel forth in the Motice of the AGM through remote evoting.
The manner of remote e-voting for members holding shares. in
dematenalised mode, physical mode and members who have not
registered their emall addresses is provided in the Nofice of the AGM.
The facility for e-voting will also be provided at the AGM and Members
attending the AGM, who have not cast their votes by ramote e-voting,
will be able to vote electronically at the meeting.
The remote e-voting facility will ba available during the following voting
period:
Commencement of remote e-voting: Friday, 27th September, 2024 at
09:00 A.M
End of remote e-voling: Sunday, 29th September, 2024 at 05:00 F.M.
The remote e-voling will not be allowed beyond the aforesaid date and
time and the remote e-voting module shall be forthwith disabled by Link
Intime India Private Limited upon expiry of the aforesaid period.
A person whose name is recorded in the Register of Members as on the
Cut-off Date, i.e. 23rd September, 2024 only shall be entitled to avail
the facility of remote e-voting or for voting through Instameat,
Pursuant to the provisions of Section 91 of the Companies Act, 2013
and Requlation 42 of the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015 the Register of Members and the
Share Transfar Books of the Company will remain closed from
Tuesday, 24th September, 2024 o Monday, 30th September, 2024
{both days inclusive) for the purpose of AGM (Record date: 23rd
September, 2024)
Members are requested to carefully read the Motice of the AGM and in
particular, instructions for joining the AGM, manner of casting vole
through remote e-voting or vofing at the AGN.

For Cremica Agro Foods Limited

Date: Tth September, 2024
Place: Ludhiana

Company Secretary and Compliance Officer

Sd/-
Vishakha Rathour

M. No. A73123

financialexp.epaptin

New Delhi
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SNOW NO-SHOW

All's not well with the Himalayas

Om Parvat event
merely an indicator
of a bigger crisis

GARIMA SADHWANI
New Delhi, September 7

"OM ISTHE sound of creation,its
disappearance from our land-
scape is quite symbolic,” says
Nityanand Jayaraman, an envi-
ronmentalist based in Chennai.
Forthe first timein recorded his-
tory, the Om Parvat in Uttarak-
hand was devoid of snow in
August thisyear.

The peak, which borders
India, China,and Nepal, and is
located at an altitude of 5,900
metresabove sealevel,is known
for eternally being covered in
snow.The snow formstheshape
of ‘Om’ on the terrain from
which the Himalayan peak gets
itsname.

But on August 16, snow
completely disappeared from
the mountain, leaving tourists
and locals (who depend on the
tourist economy) in alurch.

While experts pointed fin-
gersat the reduced snowfall,on
August 26, the peak received
snow again and the event went
out of the news cycles.

But, Abinash Mohanty, sec-
tor head, Climate Change and
Sustainabilityat IPE Global,and
expert reviewer of IPCC-AR(6),
says that it’s crucial we keep
talkingabout thisand acknowl-
edge that this is a big reminder
of the consequences of climate
change. Especially, since this is
not the first time this has hap-
penedinrecentyears.In January
this year, Gulmarg in Kashmir
experienced a two-month dry
spellwith nosnowfall.The econ-
omy, which largely depends on
the skiresorts there,alsofaceda
major setback.

Tourist guides from Uttarak-
hand also recently told media
houses that the Adi Kailash
mountain peak has been expe-
riencingreduced snowfallin the
last fewyears.

ALARMING SITUATION

M For the first time in recorded

history, Om Parvat in

Uttarakhand was devoid of

snow in August this year

i

B Peak known for eternally
being covered in snow, forms
the shape of 'Om’' on the terrain

deriving its name

M Gulmarg in Kashmir also
experienced a two-month dry
spell with no snowfall in January

this year

N Experts say while global

warming and higher

temperatures have played their
part, intense heatwaves and

forest fires have also been

big factors

P

Whyit’salarming

Mohanty tells FE, “Snow is
oneof the mostimportant parts
of our hydrological, climatolog-
ical,and meterological indica-
tors of life. Any change in the
quantityand quality of snowfall
affects our life in

in thelast 12,000 years. We’ve
done in a matter of a few cen-
turies, what took geology hun-
dreds of thousands of years to
do.We’vedrasticallyalteredland
use,we’ve reduced biodiversity,
and we’ve changed the nature of

oceans — all for

ways thatareboth Experts blame our own means.
very visible and  human intervention = The Om Parvat
latent” But, wait. as a major factor event is just an
What exactly has — indicator of the
caused this? Is bigger crisis we
global warming are facing”

alone to blame here? No,says
Mohanty.He explainsthatwhile
globalwarmingand highertem-
peratures have played theirpart
here, intense heat waves and
forest fires have also been
big factors.

Global and regional emis-
sions and man-made disrup-
tions havealsoalready damaged
the sensitive ecosystem
carrying capacity of the
Himalayan region.This,accord-
ing to Jayaraman, is the biggest
reason though.

The environmentalist says,
“Human intervention, in the
name of growth and capitalism,
has disrupted a long-standing
balance that nature had created

'Slow EV demand worrying'

REUTERS

Paris, September 7
EUROPE'S AUTO INDUSTRY
could face fines of 15 billion
euros for carbon emissions
due to slowing demand for
electric vehicles, Renault CEO
Luca de Meo said.Automakers
face tougher EU CO2 targetsin
2025 as the cap on average
emissions from new vehicles
sales falls to 94 grams/km
from 116 g/km in 2024."The

speed of the electric ramp-up
is half of what we would
need to achieve the objectives
to avoid paying fines,"
de Meo said.

Exceeding CO2 limits can
lead to fines amounting to 95
euros per excess CO2 g/km
multiplied by the number of
vehicles sold."Everyoneis talk-
ing about 2035, in 10 years,
butwe should be talking about
2025 because we are already
struggling”, he said.

FORM A
PUBLIC ANNO

{Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ESSAR OIL AND GAS
EXPLORATION AND PRODUCTION LIMITED

debtor

RELEVANT PARTICULARS
Essar 0il and Gas Exploration and
1 | Mame of corporate debtor Production Limited
Date of incorporation of corporate 10-05-2016

Authority under which corporate
debtor is incorporated [ ragistered

Registrar of Companies, Ahmedabad
India, under the nmpnnIEEA:t.Eﬂiﬁ

Corporate Identity No./ Limited Liability
4 Identification No, of corporate debtaor

U11203GI2016PLC091903

g | Address of the registered office and
principal office (it any) of corporate

Regd. Office: F 20, Balaji Shopping Wide
Anglem%hw:r. Nagalpur, Mahesana,

resolution process

debtor Gujarat, India,
Address at which Books of Accounts. are
maintained: Village,/ PO ﬁnpal?ur, Near
Rajendra Nath, Polytechnic College,
Gopalpur Sarenga oad P.5: -Ka, Nksha,
Durgapur, West Bengal, India, 713212,
8 Insalvency commencement date in 06-09-2024
raspect of corporate debtor _
7 | Estimated date of closure of insolvency 05-03-2025

Mame and registration number of the
B |insolvency professional acting as
interim resolution professional

Hame- Mahit Bipinchandra Adativa
HE%N&-IEEI,IIF 001 /IP-P-01966/
2019- 2020, 13004

Address and e-mail of the intarim
9 |resolution professional, as registered
with the Board

Rn%ﬁuﬂ - 406, B M Square 2, Rajlaxmi
Parx, Motibaug Road, Above HDFC Bank)
Junagadh, Gujarat-362001

Email: camohitadatiya@gmail.com

Address and e-mail to be used for
10 {corespondence with the interm
resolution professional

Correspondence Add: NPY Insolvency
Professionals Private Limited, 10th
Floor, 1003, Zion £1, Ramdas Road,
Near Avalon Hotel, Thaltej, Ahmadabad,
Gujarat 380059

Email - essaragepl.cirpEgmail.com

11} Last date for submission of claims

{b) of sub- section (GA) of section 21,
12 ascertained h:rthe{lnmim resolution
professional

Classes of creditors, if any, under clause

20-08-2024

Mot Applicable

Names of Insolvency Professionals
13 |dentified to act as Authorized

Representative of creditors in a class
(Three names for each class)

Hot Applicable

A E}Helwant Forms and

are available at:

Details of authorized representatives

a) waw. Ibbl. gov.in
{ﬁgsa I-mgrgvﬁgmnii.cnm
(i} Mot Applicable

Motice is heraby given that the National Company Law Tribunal, Ahmedabad
Bench has ordered the commencement of a Corporate Insolvency Resolution
Process of Essar 0il and Gas Exploration and Production Limited on 06-09-
2024,

The creditors of Essar 0il and Gas Exploration and Production Limited are
hereby called upon to submit their claims with proof on or before 20.09.2024
tothe Interim Resolution Professional at the address mentioned against Entry
MNo. 10.

The financial creditors shall submit their claims with proof by electronic
means only, All other creditors may submit the claims with proof in persan, by
post, orby electronic means.

A financial creditor belonging to a class, as listed against Entry Mo, 12, shall
indicate its choice of authorized representative from among the three
insolvency professionals listed against Entry No.13 to act as authorized
representative of the class [NA] in Form CA.

sSubmission of false ormisleading proofs of claim shall attract penalties,

Date: 08.09.2024
Place: Junagadh

Sd/-
Muohit Bipinchandra Adatiya
Interim Resolution Professional

Essar 0il and Gas Exploration & Production Limited
IBB1 Reg. No: iBBI/IPA-O01 /IP-P-01966,/2019-2020,/13004

AFA Validity Upto: 30.06.2025

What an event like this also
sets into motion is a ripple
effect, says Mohanty. With the
glaciers melting and reduced or
nosnowfall on mountain peaks,
the water levels will rise and
the intensity and frequency
of extreme weather events
will multiply.

He goes on to add, “Even if
you only look at the fastened
melting of the snow, theresultis
aseverechangein ourhydrolog-
ical cycles. This is because
instances of flash floods and
cycloniceventswillincrease, the
monsoonand seasonal patterns
will be impacted — and not uni-
formly—and overall,the ecology
of the Himalayan region will be

ataloss”’A2023 studybyNepal-
based International Centre for
Integrated Mountain Develop-
ment,had estimated thatbythe
end of this century, the
Himalayas will experience 30-
50% loss in the volume of glac-
iers. The study had indicated
that by 2050, rivers will reach
“peak water availability” from
the melted ice flowing down,
which experts say could lead to
more frequent floods.

What we should be focusing
onisalsohowwe have forcedlife
out of nature. Om Parvat is
linked to capitalism and
unchecked activities by man,as
closely as it is linked to urban
floods, Jayaraman highlights.
The next steps

But, Gagan Reddy, the chief
technical officerat ProClime —a
unified service provider in the
climate space, says that it’s
extremely important that we
don’tview the disappearance of
snow from Om Parvat in isola-
tion. “It is crucial to recognise it
as part of a long-standing issue
that demands long-term solu-
tions,”he adds.

Sowhere doesonesstartwith
addressingthe concernathand?

According to Mohanty, the first
stepisaradical oneand it’sreal-
ising that there are no quick
fixes.The way to go is checking
anthropocentricactivities — not
just near Om Parvat, but in the
Himalayan region as
awhole.

Mohanty tells FE, “If that
means tourist footfall decreas-
ing,thenbeit.Thiswillnodoubt
impact the local economy, but
we need checks and balances to
prevent the over exploitation of
our fragile ecosystems because
theydonothaveabufferagainst
extreme disastrous events.”

In fact,a March 2023 study
published in the Journal of
Environmental Development
said that in the period between
1901-2014, the Himalayan
region experienced “significant
warming,withtheannual mean
surface temperature increasing
atabout 0.11 degrees Celsius.

But Jayaraman adds that
the modern nation states also
need to confront the fact
that they are “slaves of capital-
ists and investors.”

Jayaraman says, “Our state
does not know howto provide a
living for our people without
exploiting them, as well as
nature. Both of them are
suffering together. We need to
question what development is,
what living a good life is, and
what growing sustainablyis.”

Reddy, on the other hand,
explains that since the
Himalayan ecosystem is more
fragile than others, the effect of
increased temperatures and
widespread ecological disrup-
tion gets multiplied in the
region —leaving it more vulner-
able to the consequences of cli-
mate change.

“The world must urgently
prioritise efforts to reduce car-
bon emissions.This responsibil-
ity extends beyond govern-
ments and also rests on the
shoulders of the private sector.
Climate financing, particularly
for adaptation and mitigation
initiatives, is a crucial pathway
forward,”Reddy emphasises.

US, China fight
sharpened: EAM

PRESS TRUST OF INDIA
New Delhi, September 7

INDIA WOULD BE willing to
workwith like-minded partners
onspecificagendaanditsrolein
the Quad is an example of such
an approach, External Affairs
Minister S Jaishankar said on
Saturday, while calling for
reformed multilateralism.

In a virtual address at the
FPCI Global Town hall, Jais-
hankar, delving into major
geopolitical developments,said
the world is looking at a more

"sharpened contestation”
between the US and Chinaon a
range of areas.

He underlined that even as
the world looks "complicated”,
India's desire and determina-
tion to ensure its stability and
contribute to its prosperity is
only getting stronger.

The Quad,comprising India,
the US, Australia and Japan, has
emerged as a key coalition
focusing on working towards
ensuring a free,open and rules-

based Indo-Pacific against the
backdrop of China's growing
muscle-flexing in the region.

In the context of key direc-
tions and developments in
international relations over the
last few decades, the observed
that many big powers are now
contenttodolessand thenewer
ones are more reticent in step-
ping forward.

"In many situations, it is left
to the regionally significant
playerstosortout theirown par-
ticular mess,”he said.

Jaishankar,
not Modi
to address
UNGA

PRESS TRUST OF INDIA
United Nations, September 7

PRIME MINISTER NARENDRA
Modi will not address the
annual debate at the UNGA ses-
sionlaterthis month,according
to a revised provisional list of
speakersissued by the UN.Apro-
visional list of speakers for the
General Debate of the 79th ses-
sion of the UNGA issued by the
UN in July had said that PM
Modiwould address the high-
level debate on September 26.
However,according to a revised
provisional list of speakers
issuedbythe UN on Friday,EAM
S Jaishankar is now expected to
address the General Debate on
September 28. PM Modi is
scheduled to travel to New York
later this month and address a
megacommunityeventon Sept
22. He will also address UN's
'‘Summit of the Future' being
convened on Sept 22 and 23.

US, UK spy chiefs call for Gaza
ceasefire, praise ‘bold’ Ukraine

ASSOCIATED PRESS
London, September 7

THE HEADS OF the British and
American foreign intelligence
agencies said Saturday that
Ukraine's surprise incursion
into Russia is a significant
achievement that could change
the narrative of the grinding 2
1/2-yearwar.

Richard Moore, the head of
M1I6,said Kyiv's surprise movein
August to seize territory in Rus-
sia's Kursk region was “typically
audacious and bold on the part
of the Ukrainians, to try and
change the game”.

Speaking alongside Moore
atarare publiceventin London,
CIADirectorWilliam Burnssaid
the offensive was a “significant

ESSAAR COATINGS INDIA LIMITED

CIN: U18201PB199TPLCO20496

Regisiered Office Address: E 4BB Phase VI, Focal Point,

Ludhiana- 141010, Punjab, E-mail |1D:; essaarcoatings0 151 @gmail.com
NOTICE OF 27TH ANNUAL GENERAL MEETING AND BODK CLOSURE
Notice i hereby given that the Z7th Annual General Meeting (AGM) of
Essaar Coabngs India Limited (the Company) I8 scheduled (o be held on
Monday 30th Cay of September 2024 at 4.00 PM. al the registared office of
the company at E 486 Phase VI, Focal Point Ludhiana- 141010, Punjab
in accordance with MCA Girculars, the Gompany has sent the Naotice of the
AGM setting out the Ordinary and Special Business lo be transacted along
with Annual Report for the FY 2023-2024 through physical mode, to all its
members whose address are registered with the Company as on Friday,
Seplember 06, 2024, The physical dispalch of Annual Heport & AGM
Motice has besn complated on September 07, 2024,
Mobice = also hereby given that pursuant to Secton 91 of the Companies
Act 2013 read with rule 10 of Companies (Management and Adminisiration)
Rules, 2014, the Register of Members and Shara Transfer Books of the
Company will remam closed from Monday, Saptember 23, 2024 to Monday,
Seplember 30, 2024 (both days inclusive) for the purpose of the AGM
Members holding shares in physical mode whose emall IDs are nol
regisiorod, may gel ther email 10s regisiared by submitting o requas! latler
o the Company at essaarcoatingsli151@gmall.com However, for the
shares held in demal form, members afe raquested o wrile to helr
depository Participant or Company's Registrar and Transfer Agent COSL
Veritunes Lirmiled
A person whose name 15 recorded in the Register of Members as on the
Cut-Off date |.e. Friday, September 20, 2024 only shall be entitled to avail
the facility of voting at the AGM. A person whao I8 not a member as on the
Cul-off date should treal this Mobite for information purpose only.
if you have any quenes or issues regarding attending AGM you can wrile
an amaid 0 essaarcoatings151@gmail.com
For Essaar Coatings India Limlstsf

Sanjay Gupta

Director
DIN: 00652165

PLACE : Ludhiana
DATE : September 07, 2024

@ BMW Industries Limited

CIN -LE1108WE18B1PLC034212
119 PARK STREET, WHITE HOUSE, JRD FLOOR. KOLKATA-T00016.
Email- info@bmwl cin. Phone: D33-40071704
Viabsite: wiwwDmwilcoin

Motice i= hamsby gyven that fhe 427 Annual General Meeling 'AGNT) of the Membars of BAW
Industries Limited (e Compary') is scheduled to bo bald on Monday, 307 Seplember, 2024 at 19.30
am, 5T theough Vides Conlerencling |"VC ' [#Other Audla Visoal Means ('OAVN Tacily o fransact
tha busmiess, &= sat culin the nalice of AGM in compdance with the provisions of the Companias Act,
2013 the Rules mode iersunder and SEBI (Listing Obligations and Dischysire Requirements)
Regulations, 2015 {*Lising Regulations”), reed General Circular Mo, 1472020 datad &7 April 2020,
General Cirgular Mo, 1772020 daled 13th Apeil, 2020 04 subsequent cirdutars issaed in s regand, thi
labasi being General Ciroular Mo, 0802073 deted 25th Seplember, 2023 (herainafiar collaclivaly calied
s WMGA Cimufars” and cirulars ssued by Securibas and Exchange Board al Inds videa ils gecibe
dated May 12, 2020, 15" January 15, 2021, 137 May, 2022, 5" January, 2023 and T Oclaber, 2023
therginalter collactivaly called as "Circulars™. Inaccandanca wilh tha abewe Gincifars. (e Company has
completad dgspatch of Nobces corvening the 427 AGM aiang with the Armuat Repar far Financal e
2023-2024 through eaclranic means whate names appest in the Ragister of Mambars a= on Saturdary,
August-30, 2024 10 fosa Members whose e-mall addressas are regisiered wih the: Company of
Ramistrar & Transler fAgant (RTA} and Depasilories. The Notice and tha fnnual Repar ere avadabla on
the website of the Company and e Stock Exchanges respeciively al @ waw bl oo,
ey bseindia: com; www.cse-india. com and on wabsite of COSL at - hitps:iwww cdsiindia:com
In Gomgleancy willy Section 108 of (ke Comganes Acl, J013 nead wilh Rube 20 of B Companies
(Maneosmeant end Administration)y Rules, 2014, a3 amendad from fime totims, and Regulation 44 of tha
SEBI {Listing Chlgaliors énd Disclosure Reguiremanids) Regualions, 2015, theGommpany i phiased 1o
provice a-Vating faclities through COSL tols Members, nnespect of business et may be fransactad
&t Thia AGM. Tha mannar and instructions 16 Gasl vobes through remota e-Voling as well &= through e
Meting system during the AGIM have been promced n the Motice, The busness 2 outin the Motce shal
b Iransacted through e-yofing only.
& person, whose name appears inthe Register of Members as on the "cut-alf date”, i.¢., Monday,
September 23, 2024, anly shall be &ntitled to avall the facility of e-voting for the Meeting,
Theeweding comrmencas an Friday, Seplermber 27, 2024 al 9:00 A M. and eculs an Sonday, Seplambes
P A0E s 500 P M, and shall be cisahlad thereaftar
The Membars who hawve cast their vobe by remote e-voting may atbend the AGM throwgh
VCIQAYM but shall mot bo entitled to vate at the AGM. Tho Members who have nat cast their vote
by remite e-vofing may exencise the facility of e-Voling provided at the AGM,
A parson wha has acquired shares and become a Member af e Compary aller the emails ara seml
may obfain e credentials for remdte 8-Veting by sending a reguest at helpdesk svoling
imcoslinda.com ar 1800225531 However, if tha person i aineady regestanad with CCEL for remole e
sehng Men Fe ecshng Lser 1L and pasqwoed can be used fe I}’lﬂi“lﬁ Wil Mamaers wil be alde 19
gttend the AGM through WVCIDEWM providad by COEL at hitpes:wes.gwatingindia com by using thair
rairiald g \aling lgn cradenlials
In c=za of eny quenies relabing fo voéng by electronic means, pleasa raler o the Frequenty Azkad
Cueslions (FAQE] on aVoling @nd e-veling user manyal for Shareholders available al
hitps: fawnw evolinginia com under tha help section ar wiite to the undersipnad &t the registered office
athdrass of the Company of email 1D nlxEbmwiloain § viramkapanirmsil soin o el 063 2007
o4 For BMW Industries Limited
Sd!-

DhanlaxmiBank §

Dhanfaxmi Bank Limifed
CIN: LES191KL192TPLCDO030T
Regd. Off; P.B No.8, Dhanalakshmi Buidings, Naickanal, Thrissur, Kerala-680001
Ph: D487-2900711; Fax: (487-2335367
Comorate Office: Punkunnam, Thrissur, Kerala-680002; Ph: 0487-T107100
E-ma#: invesiorsi@dhanbank.co.in; Website: www.dhanbank com

NOTICE OF 97" ANNUAL GENERAL MEETING

s holice is hereby given thal the 971k Annual General Meeting ("AGM") of the
Sharaholdars of Dhanlaxmi Bank Limited will be held on Monday, September 30,
2024 at 11.00 A M (ST through Viden Conferencing (™C") | Other Audio Visual
Means (*OAYM in compliance with the Companies Act 2013 read with General
circulars April 08, 2020, Apeil 13, 2020, May 05, 2020, January 13, 2021,
December 08, 2021, December 14, 2021, May 05, 2022, December 28, 2022 and
Sapternber 25, 2023 issued by the Minisiry of Corporate Affairs (MCA), SEBI vide
its circulars dated May 12, 2020, January 15, 2021, May 13, 2022, January 05,
2023 and October 07, 2023 |collectively refarred to as "SEBI Circulars™) and all
olher applicable laws and crcular issued by MCA, Government of India and
Sacurities and Exchange Board of India (SEBI) ot ransact the businesses that
will be set forth inthe Molice of the Meeting.

= In compliance with the above-menfioned circutars, the Molice of the AGM along
with Annual Report for the financial year 2023-24 has been sent in eletcronic
mode to all the registered Shareholders of the Bank as on August 30, 2024, to
their e-mail -addresses registerad with the Bank / Depository Participants |
Reqisirar & Transfer Agents. The Notice of AGM and the Annual Repor of the
Bank for the financial year 2023-24 will also be available on the wiebsites of the
Bank (www.dhanbank.com), KFin (evoling kfintech.com), National slock
Exchange of India Limited (www.nseindia.com) and BSE Limited
(wew. bseindia.com)

* Accordingly, the Bank has completed the sending of Nofice of the AGM along with
the Annual Reporl for the financial year 2023-24 10 the registered &-mail
addresses of Shareholders on Saturday, September 07, 2024

* Pursuant o Seclion 108 of the Companies Acl, 2013 read with Companies
(Management and Administration) Rulas, 2014 and the SEBI (Listing Obligations
and Disclosure Requirements) Regulations, 2015, the Bank 5 providing
edefcronic vobing (“remote e-vating”) faciltiy to the Shareholders of the Bank to
cast their vole eletcronically on all resolutions set forth in the above mentioned
Noboa convening the 97th Annual General Mesting. The Bank has engaged the
services of M's, KFin Technologies Limited {"KFin") as the authorized agency to
provide remole e-voling facilities. The remate e-voting period will commence
from 9,00 AM (157) on Fpday, September 27, 2024 and will end on Sunday
Seplember 29, 2024 at 5.00 PM{IST). The e-voting module will be disabled by
KFin far voting thereatter and no voling shall be allowed beyond 5.00 PM on
Sunday, Seplember 29, 2024, Once the vote on a resolution is cast by the
shareholder, the shareholder shall not be allowed to change it subsequenily,
Further, Shareholders who have cast their vole through remaote e-vating in
respect of the Resolution(s) as set out n the Notice of the AGM, may altend the
AGM, but shall nat be entited to cast their vote again during tha AGM,

= The facilly of e-voting will also be made available at the tme of the Meeting | Instapail”)
for those Sharehoiders who hawe nof wotad through the remaote e-vating facittiy

& The user |0 and password for e-voting and the procedure for remate e-vating /
instapoll | registration for attendance at AGM have been sent by KFin to afl the
Shareholders along with the Motice of AGM and Annual Report.

= The cut-off date {i.e. the record date} for the purpose of voling is Tuesday,
Saptember 24, 2024 and the voling rights will be one vale per Equily Share
registered in the nama of the shareholders! beneficial owners as on that date.
The Register of Members and Share Transfer Books of the Bank will remain
closad from Wednesday ,September 25, 2024 to Monday , September 30, 2024
(Both days inclusive) on account ofthe 87th Annual General Meeting

« [he Board of Directors has appointed Mr\V.5uresh, Practicing Company
Sacrelary (Senior Partner, M.V Suresh & Associales, Practising Company
Secretanes) as Scrutinizer lo scrutinize the voling process,

* |n case of the need for any lechnical assistance orf any grievances connected
with e-vating, Sharsholders may contact Mr. Vasantha Rao Chowdari, Manager,
KFin Technologies Limied, "Selenium Tower B”, Plof No. 31 & 32, Financial
District, Manakramguda, Senlingampally, Hyderabad-500032; Phone:1800
3084 007 (iodfree). Shareholders who have not received the e-mail of the
aforesaid Notice | Annual Report or who have purchased the Equtiy Shares of the
Bank after August 30 2024 may also contact Mr. Vasantha Kao Chowdari,
Manager at the above mentionad address / phone number for the e-mail of the
Notoe [ Annual Repart

» Shareholders who have nol regislered their e-mall address and, therefore, are
nat able to receive the Annual Report, Nofice of AGM and e-Voiing insiructions,
may tempararily get thelr email address and mabile number registerad with Mis,
KFin Technologies Limited, the Bank's RTA, by accessing the link
hitps:iiris. kfintech comiclientservices/mobilerag/mobileemaiireg.aspx,

« Pleaza note that, in terms of the aforementioned circulars, the Bank waill not be
sending physical coples of the Notice of AGM and the Annual Report 1o the

Shareholders. _
Faor Dhanlaxmi Bank Limited

Dated - 07.09.2024
Place : Kolkata

Vikram Kapur

[Company Secretary & Compliance Officer)

ACS 9812

Ptace: Thiissur
Date: September 07 | 2024

Company Secretary & Secretary to the Board

3;[.
Vanpkatash.H

CIA Director William Burns (left) & M16 Chief Richard Moore

achievement”that had exposed
vulnerabilities in the Russian
military. The two spymasters
also wrote an opinion piece for
the Financial Times, calling fora
cease fire in Gaza and saying
their agencies had “exploited
our intelligence channels to

push hard for restraint and de-
escalation”. They said a cease-
fireinIsrael'swaragainst Hamas
“could end the suffering and
appallingloss of life of Palestin-
ianciviliansand bringhomethe
hostages after 11 months of
hellish confinement”.

CREMICA AGRO FOODS LIMITED

Regd off: 455, Sohan Palace, Znd Floor, The Mall Ludhiana,

Punjab- 141001, Ph: 01826-225418;
CIN: L15146PB1989PLCO096TE
E-mail: manager.cafli@gmail.com; Website: www.cafl.co.in

NOTICE TO THE MEMBERS OF THE 35TH ANNUAL GENERAL MEETING TO
BE HELD THROUGH VIDED CONFERENCING (VC)/OTHER AUDIO-VISUAL
MEANS (DAVM) AND INFORMATION REGARDING BOOK CLOSURE

'Th& A5th (Thirty Fifth) Annual General Meeting ("AGM") of the

Company will be held on Monday, 30th September, 2024, at 1100 AM
IST through VWG [ DAVM, in compliance with all the applicable
provisions of the Companies Act, 2013 and the Rules made thereunder
and the SEBI! (Listing Obligations and Disclosura Requirements)
Regulations, 2015 read with all applicable circulars on the matter
issued by the Ministry of Corporate Affairs (MCA) and Securities and
Exchange Board of India (SEBI) to transact the business s&l forth in the
Motice of the AGM.

The Notice of the AGM along with the Annual Report for Financial Year
2023-24 has been sent to sl those members whose email ids are
registered with the Company/Registrar and Share Transfer
AgentiDepositories/Depository Participants. The Motice of the AGM
and the Annual Report are also available on the Company’s website at
www.cafl.co.in, on the website of the Stock Exchange i.e. www.msei.in
and on the website of Link Intime India Private Limited at
https:ffwww. linkintime.co.in. Members can attend the AGM through VC
f OAVM facility only ar view the live webcast al
https:fwww. linkintime.co.in. The instruciions for joining the AGM are
provided in the Motice of the AGM. Mambers altending the Meeating
through VC/QAVM shall be counted for the purposes of quorum under
Section 103 of the Companies Acl, 2013,

Members are requested to contact the Depository Paricipants in case
of shares held in electronic form or the Company's Registrar and
Transfer Agent, Link Intime India Private Limited, in case the shares
are held in physical form for validating' updating their email address
and mobile nos. Members who have not registered their e-mail
address may gel their emall address and mobile number registered
with Link Intime India Private Limited, by visiting the
hitps:/iweb linkintime.co.infEmailReg/Email_Registertml or il the
shares are in Demat form, they can contact their DP. In case of any
gueries, Members may write 0 instameat@linkintime.co.in
Alternatively. Members may send an e-mail reguest to the email id
delhi@linkintime.coin along with scanned copy of the signed request
letter providing the email address, mobile number, self-attested PAN
copy and Client Master copy In case of electronic folio and copy of
share certificate in case of physical folio.

Members are requestad to note the following contact details for
addressing quernes/grievances, if any,

M/S Link Intime India Pvt Lid., Noble Heights, 15T Floor, Plot NH 2 C-1
Block LSC, Near Savitri Markel, Janakpuri, New Dalhi- 110058, Email:
dalthi@linkintime_co.in, Phone: 011- 41410592-84, Fax: 011-
41410591,

Members will have an opporiunity to cast their vote(s) remotely on the
business as set forth in the Notice of the AGM through remote evoling,
The manner of remote e-voting for members holding shares in
dematerialised mode, physical mode and members who have not
registered their email addresses is provided in the Notice of the AGM.
The facility for e-voting will also be provided at the AGM and Members
attending the AGM. who have not cast their votes by remote e-voting,
will be able to vote electronically at the meeting,

The remote e-voting facility will be available during the following voting
pariod:

Commencement of remote e-voling: Friday, 27th September, 2024 at
09:00 A.M

End of ramote e-voting: Sunday, 20th September, 2024 at 05:00 PM
The remote e-voling will not be allowad beyond the aforesaid date and
time and the remote e-voting module shall ba forthwith disabled by Link
Intime India Private Limited upon expiry of the aforesaid period

& person whose name is recorded inthe Register of Members as on the
Cut-off Date, |.e. 23rd September, 2024 only shall be entitled 1o avail
the facility of remote e-vating or for voting through Instameet.

Pursuant to the provisions of Section 81 of the Companies Act, 2013
and Regulation 42 of the SEBI (Listing Obligations and Disclosure
Requiraments) Regulations, 2015 the Register of Members and the
Share Transfer Books of the Company will remain closed from
Tuesday, 24th September, 2024 to Monday, 30th September, 2024
{both days Inclusive) for the purpose of AGM (Record date: 23rd
September, 2024)

Members are requested to carefully read the Notice of the AGM and in
particular, instructions for joining the AGM, manner of casting vote
through remote e-voting or voting at the AGM.

For Cremica Agro Foods Limited

Date: Tth September, 2024
Place: Ludhiana

Company Secretary and Compliance Officer

Sdi-
Vishakha Rathour

M. No. AT3123

financialexp.epaprin

. . ,., Kolkata
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SNOW NO-SHOW

All's not well with the Himalayas

Om Parvat event
merely an indicator
of a bigger crisis

GARIMA SADHWANI
New Delhi, September 7

"OM ISTHE sound of creation,its
disappearance from our land-
scape is quite symbolic,” says
Nityanand Jayaraman, an envi-
ronmentalist based in Chennai.
Forthefirst time in recorded his-
tory, the Om Parvat in Uttarak-
hand was devoid of snow in
August thisyear.

The peak, which borders
India, China,and Nepal, and is
located at an altitude of 5,900
metresabove sealevel,is known
for eternally being covered in
snow.The snow formsthe shape
of ‘Om’ on the terrain from
which the Himalayan peak gets
itsname.

But on August 16, snow
completely disappeared from
the mountain, leaving tourists
and locals (who depend on the
tourist economy)inalurch.

While experts pointed fin-
gersat the reduced snowfall,on
August 26, the peak received
snow again and the event went
out of the news cycles.

But, Abinash Mohanty, sec-
tor head, Climate Change and
Sustainabilityat IPE Global,and
expert reviewer of IPCC-AR(6),
says that it’s crucial we keep
talkingabout thisand acknowl-
edge that this is a big reminder
of the consequences of climate
change. Especially, since this is
not the first time this has hap-
penedinrecentyears.In January
this year, Gulmarg in Kashmir
experienced a two-month dry
spellwith nosnowfall. The econ-
omy, which largely depends on
the skiresorts there,alsofaceda
major setback.

Tourist guides from Uttarak-
hand also recently told media
houses that the Adi Kailash
mountain peak has been expe-
riencingreduced snowfallin the
last fewyears.

ALARMING SITUATION

M For the first time in recorded

history, Om Parvat in

Uttarakhand was devoid of
snow in August this year

o

B Peak known for eternally
being covered in snow, forms
the shape of 'Om’' on the terrain

deriving its name

M Gulmarg in Kashmir also
experienced a two-month dry
spell with no snowfall in January

this year

0 Experts say while global

warming and higher

temperatures have played their
part, intense heatwaves and
forest fires have also been

big factors

R b

Whyit’salarming

Mohanty tells FE, “Snow is
oneof themostimportant parts
of our hydrological, climatolog-
ical,and meterological indica-
tors of life. Any change in the
quantityand quality of snowfall
affects our life in

in the last 12,000 years. We’ve
done in a matter of a few cen-
turies, what took geology hun-
dreds of thousands of years to
do.We'’vedrasticallyalteredland
use,we’ve reduced biodiversity,
andwe’ve changed the nature of

oceans — all for

waysthatareboth Experts blame our own means.
very visible and  human intervention = The Om Parvat
latent.” But, wait. as a major factor event is just an
What exactly has — indicator of the
caused this? Is bigger crisis we
global warming are facing”

alone to blame here? No, says
Mohanty.He explainsthatwhile
globalwarmingand highertem-
peratures have played theirpart
here, intense heat waves and
forest fires have also been
big factors.

Global and regional emis-
sions and man-made disrup-
tions havealsoalready damaged
the sensitive ecosystem
carrying capacity of the
Himalayan region.This,accord-
ing to Jayaraman, is the biggest
reason though.

The environmentalist says,
“Human intervention, in the
name of growthand capitalism,
has disrupted a long-standing
balancethat nature had created

'Slow EV demand worrying'

REUTERS

Paris, September 7
EUROPE'S AUTO INDUSTRY
could face fines of 15 billion
euros for carbon emissions
due to slowing demand for
electric vehicles, Renault CEO
Luca de Meo said.Automakers
face tougher EU CO2 targetsin
2025 as the cap on average
emissions from new vehicles
sales falls to 94 grams/km
from 116 g/km in 2024."The

speed of the electric ramp-up
is half of what we would
need to achieve the objectives
to avoid paying fines,"
de Meo said.

Exceeding CO2 limits can
lead to fines amounting to 95
euros per excess CO2 g/km
multiplied by the number of
vehicles sold."Everyone s talk-
ing about 2035, in 10 years,
butwe should be talkingabout
2025 because we are already
struggling”, he said.

What an event like this also
sets into motion is a ripple
effect, says Mohanty. With the
glaciers melting and reduced or
no snowfall on mountain peaks,
the water levels will rise and
the intensity and frequency
of extreme weather events
will multiply.

He goes on to add, “Even if
you only look at the fastened
melting of the snow, theresultis
asevere changein ourhydrolog-
ical cycles. This is because
instances of flash floods and
cycloniceventswillincrease, the
monsoonand seasonal patterns
will be impacted — and not uni-
formly —and overall,theecology
of the Himalayan region will be

ataloss”’A2023 studyby Nepal-
based International Centre for
Integrated Mountain Develop-
ment,had estimated thatbythe
end of this century, the
Himalayas will experience 30-
50% loss in the volume of glac-
iers. The study had indicated
that by 2050, rivers will reach
“peak water availability” from
the melted ice flowing down,
which experts say could lead to
more frequent floods.

What we should be focusing
onisalsohowwe have forcedlife
out of nature. Om Parvat is
linked to capitalism and
unchecked activities by man,as
closely as it is linked to urban
floods, Jayaraman highlights.
The next steps

But, Gagan Reddy, the chief
technical officerat ProClime —a
unified service provider in the
climate space, says that it’s
extremely important that we
don’t view the disappearance of
snow from Om Parvat in isola-
tion.“It is crucial to recognise it
as part of a long-standing issue
that demands long-term solu-
tions,”he adds.

Sowhere doesonesstartwith
addressingthe concernathand?

According to Mohanty, the first
stepisaradical oneand it’sreal-
ising that there are no quick
fixes. The way to go is checking
anthropocentricactivities —not
just near Om Parvat, but in the
Himalayan region as
awhole.

Mohanty tells FE, “If that
means tourist footfall decreas-
ing,thenbeit.Thiswillnodoubt
impact the local economy, but
we need checks and balances to
prevent the over exploitation of
our fragile ecosystems because
theydonothaveabufferagainst
extreme disastrous events.”

In fact,a March 2023 study
published in the Journal of
Environmental Development
said that in the period between
1901-2014, the Himalayan
region experienced “significant
warming,withtheannualmean
surfacetemperature increasing
atabout 0.11 degrees Celsius.

But Jayaraman adds that
the modern nation states also
need to confront the fact
that they are “slaves of capital-
ists and investors.”

Jayaraman says, “Our state
does not know how to provide a
living for our people without
exploiting them, as well as
nature. Both of them are
suffering together. We need to
question what development is,
what living a good life is, and
what growing sustainably is.”

Reddy, on the other hand,
explains that since the
Himalayan ecosystem is more
fragile than others, the effect of
increased temperatures and
widespread ecological disrup-
tion gets multiplied in the
region —leaving it more vulner-
able to the consequences of cli-
mate change.

“The world must urgently
prioritise efforts to reduce car-
bon emissions.This responsibil-
ity extends beyond govern-
ments and also rests on the
shoulders of the private sector.
Climate financing, particularly
for adaptation and mitigation
initiatives, is a crucial pathway
forward,” Reddy emphasises.

US, China fight
sharpened: EAM

PRESS TRUST OF INDIA
New Delhi, September 7

INDIA WOULD BE willing to
workwith like-minded partners
onspecificagendaanditsrolein
the Quad is an example of such
an approach, External Affairs
Minister S Jaishankar said on
Saturday, while calling for
reformed multilateralism.

In a virtual address at the
FPCI Global Town hall, Jais-
hankar, delving into major
geopolitical developments,said
the world is looking at a more

"sharpened contestation”
between the US and Chinaon a
range of areas.

He underlined that even as
the world looks "complicated”,
India's desire and determina-
tion to ensure its stability and
contribute to its prosperity is
only getting stronger.

The Quad,comprising India,
the US, Australia and Japan, has
emerged as a key coalition
focusing on working towards
ensuring a free,open and rules-

based Indo-Pacific against the
backdrop of China's growing
muscle-flexing in the region.

In the context of key direc-
tions and developments in
international relations over the
last few decades, the observed
that many big powers are now
contenttodolessand thenewer
ones are more reticent in step-
ping forward.

"In many situations, it is left
to the regionally significant
playerstosortout theirown par-
ticular mess,”he said.

Jaishankar,
not Modi
to address
UNGA

PRESS TRUST OF INDIA
United Nations, September 7

PRIME MINISTER NARENDRA
Modi will not address the
annual debate at the UNGA ses-
sionlaterthis month,according
to a revised provisional list of
speakersissued bythe UN.Apro-
visional list of speakers for the
General Debate of the 79th ses-
sion of the UNGA issued by the
UN in July had said that PM
Modi would address the high-
level debate on September 26.
However,according to arevised
provisional list of speakers
issued bythe UN on Friday,EAM
S Jaishankar is now expected to
address the General Debate on
September 28. PM Modi is
scheduled to travel to New York
later this month and address a
megacommunityeventon Sept
22. He will also address UN's
'‘Summit of the Future' being
convened on Sept 22 and 23.

US, UK spy chiefs call for Gaza
ceasefire, praise ‘bold’ Ukraine

ASSOCIATED PRESS
London, September 7

THE HEADS OF the British and
American foreign intelligence
agencies said Saturday that
Ukraine's surprise incursion
into Russia is a significant
achievement that could change
the narrative of the grinding 2
1/2-yearwar.

Richard Moore, the head of
MI6,said Kyiv's surprise movein
August to seize territory in Rus-
sia's Kursk region was “typically
audacious and bold on the part
of the Ukrainians, to try and
change the game”.

Speaking alongside Moore
atararepubliceventin London,
CIADirectorWilliam Burnssaid
the offensive was a “significant

FORM A
PUBLIC ANNO

{Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ESSAR OIL AND GAS
EXPLORATION AND PRODUCTION LIMITED

RELEVANT PARTICULARS
Essar 0il and Gas Exploration and
1 | Name of corporate debtor Production Limited
Date of incorporation of corporate 10-05-2016

debtor

Authority under which corporate Registrar of Companies, Ahmedabad
debtor is incarporated / registered India, under the Companies Act, 2013

4 Corporate Identity No./ Limited Liability U11203GI2016PLC0A1903
Identification No, of corporate debtaor
5 Address of the registered office and Regd. Office: F 20, EE|-E]I Sho J:E!sng'h'ﬁde
principal office (if any) of corporate An Iei-llﬁhwﬂr. Na El%ur Mahesana
debtor Eu]gatat ndia
Address at which Books of Accounts are
maintained: Village,/ PO Gﬂpal?ur. Near
Rajendra Nath, Polytechnic College,
wsha,

Gopalpur Sarenga oad P.5: -Ka,
en

Durgapur. West Bengal, India, 713212,
6 Insolvency commencement date in ﬂﬁ-ﬂﬂ 2024
raspiect of corporate debtor )
7 | Estimated date of closure of insolvency 05-03-2025

resolution process

Mame and registration number of the Hame Muohit EF inchandra MS%}'
8 |insolvency professional acting as %Nn— IEEI,fIF -001/1P-P-019686/
interim resolution professional 019- 2020,13004

Address and e-mail of the intarim %”ﬁﬂmh‘;ﬂg L el ol
9 |resolution professional, as registered luna dh. Guiarat-362001 1

with the Board Email: camohitadatiya@gmall.com

Correspondence Add: NPY Insolvency
Professionals Private Limited, 10th
Fleor, 1003, Zion 21, Ramdas Road,
Near Avalon Hotel, Ihalteg Ahmadabad,
Gujarat 380059

Email - ES-SEEEEIH cirpEgmail.com
20-09-2(24

Address and e-mail to be used tor
10 |comespondence with the interm
resolution professional

11} Last date for submission of claims
Classes of creditors, If?}?‘ under clause
5

(b} of sub- section ection 21, ;
12| accertained h:rthe‘]nmnm resolution | ot Applicable
professional
mamgﬁ u':ll Insohenc Pwiﬁﬁﬁmals
entifled to act as Authonze i
13 Representative of creditors in a class Not Applicable
(Three names for each class)
E}Helﬂan’t Forms and {a) waw.ibbi.govin
14 |{b} Details of authorized representatives |essarogepl.cirp@gmail.com
are available at: {b) Not Applicable

Motice is heraby given that the National Company Law Tribunal, Ahmedabad
Bench has ordered the commencement of a Corporate Insolvency Resolution
Process of Essar 0il and Gas Exploration and Production Limited on 06-09-
2024,

The creditors of Essar 0il and Gas Exploration and Production Limited are
hereby called upon to submit their claims with proof on or before 20.09.2024
tothe Interim Resolution Professional at the address mentioned against Entry
MNo.10.

The financial creditors shall submit their claims with proof by electronic
means only. All other creditors may submit the claims with proof in persan, by
post, orby electronic means.

A financial creditor belonging to a class, as listed against Entry No. 12, shall
indicate its choice of authorized representative from among the three
insolvency professionals listed against Entry No.13 to act as authorized
representative of the class [NA] in Form CA.

submission of false or misleading proofs of claim shall attract penalties,

Date: 08.09.2024
Place: Junagadh

Sd/-

Mohit Bipinchandra Adatiya

Interim Resolution Professional

Essar 0il and Gas Exploration & Production Limited
IBB1 Reg. No: iBBI/IPA-O01 /IP-P-01966,/2019-2020,/13004

ESSAAR COATINGS INDIA LIMITED

CIN: U18201PB199TPLCO20496

Registered Office Address. E 4BE Phase VI, Focal Point,

Ludhiana- 141010, Punjab, E-mail 1D:; essaarcoatings0 151 {@gmail.com
NOTICE OF 27TH ANKUAL GENERAL MEETING AND BOOK CLOSURE
MNotice i hereby given that the 27th Annual Ganeral Meeting (AGM) of
Essaar Coatngs India Limitad (the Company) s scheduled (o bé held on
Monday 30th Cay of September 2024 at 4.00 PM. al the registaraed office of
the company at £ 486 Phase VI, Focal Point Ludhiana- 141010, Punjab
in accordance with MCA Circulars, the Company has sent the Notice of the
AGM setting out the Ordinary and Special Business lo be transacted along
with Annual Report for the FY 2023-2024 through physical mode, to all its
members whose address are registered with the Company as on Friday,
Seplember 06, 2024. The physical dispaich of Annual Report & AGM
Mofice has besn complated on Saptember 07, 2024,
Mobice = also hereby given that pursuant to Section 91 of tha Companies
Act 2013 read with rule 10 of Companies (Management and Adminisiration)
Rules, 2014, the Register of Members and Share Transfer Books of the
Company will remain closed from Monday, September 23, 2024 to Monday,
Seplember 30, 2024 (both days inclusive) for the purpose of the AGM
Members holding shares in physical mode whose emall I0s are nol
regisiorod, may gel ther email 10s regisiared by submitting o requaes! latlar
o the Company at essaarcoatingsUi51@gmall.com However, for the
shares held in demal form, members 8fé raquestad 1o wrile o hélr
depository Participant or Company's Registrar and Transfer Agent COSL
Weritunes Lirmiled
A person whose name 15 recorded in the Register of Members as on the
Cut-Of dale |.e. Friday, Seplember 20, 2024 only shall be entitied to avail
the facility of voting at the AGM. A person whao I8 not a member as on the
Cul-off date should treal this Motite for information purpose only.
if you have any quenes or issues regarding attending AGM you can wrile
an emad 0 essaarcoatings151@gmail.com
For Essaar Coatings India Limlstsf

Sanjay Gupta

Director
DIN: 00652165

PLACE : Ludhiana
DATE : September 07, 2024

Q BMW Industries Limited

CIMN -LE1109WET18B1PLC034212
119 PARK STREET, WHITE HOUSE, JRD FLOOR, KOLKATA-T00016.
Email- info@bmwl crin Phone: [33-40071704
Viabsita: wiwwbmwilcoin

Motice i= harsby given that he 427 Annual General Meeling 'AGNT) of the Membars of BAW
Industries Limited (e Company') is scheduled to ba bald on Monday, 307 Seplember, 2024.at 19.30
am, 5T theough Vides Conlerencing | 'VC ' [#Other Audla Visoal Means | 'OAVN Tacilsy o fransact
tha busniess, as sat cul in the nalice of AGM in compdance with the provisions of the Companias Act,
2013 the Rules made iersunder and SEBI (Listing Obligations and Disclosire Requirements)
Regulations, 2015 {*Lisiing Regulations”), reed General Circular Mo, 1472020 détad &7 April 2020,
General Cirsular Mo, 1772020 daled 13th Apeil. 2020 a0 subsequent cirdutars issaed in s regand, the
labasi being General Circular Mo, 0802073 deted 25th Sepiember, 2023 tharainafiar colaclivaly calsd
s WMGA Cimufars” and ciroulars issued by Securibas and Exchange Board al Inds vida ils geciube
caled May 12 2020, 157 January 15, 2021, 153 May, 2022, 5 January, 2023 and T Octaber, 2023
therginalter collactivaly called as "Circulars”™. Inaccandanca wilh tha abewve Gincufans. (e Company has
complesad dispatch of Nobces convening the 427 AGM aiang with the Armuat Repor far Financial e
2023-2024 through efaciranic means whate names appear in the Ragister of Meambars a= on Saturdary,
August-30, 2024 10 fesa Members whose e-mall addressas are registerad wih the: Company of
Ramistrar & Transler Agart (RTA} and Depasilories. The Notice and tha Annueal Repar ere avadaila an
the website of the Company and e Stock Exchanges respeciively al s bl oo in;
wanwbseindia: com; www.cse-india. com and on wabsite of COSL at - hitps:iwww cdsindia:com

In comgleance willy Section 108 of (ke Companes Acl, J013 nead wilh Rube 20 of B Companies
(Maneosmeant and Administration) Rules, 2014, a3 amendad from fime o tima, and Regulation 44 of tha
SEBI {Listieg Chlgaliors énd Discksure Regquiremants) Reguations, 2015, the Commpany i phiasi 1o
provice a-Vating faciities through COSL tols Members, inrespect of business et may be fransectad
&l Thia AGM. Tha mannar and instructions 16 casl vobas through remota e-Voling as well & trough e
Meting system during the AGKM have been promded n the Motioe, The bushess sa outin the Notce shal
b ransacted through e-Yoling only.

& person, whose name appears inthe Register of Members as on the "cut-aff date”, i.¢., Monday,
September 23, 2024, anly shall be &ndithed to avall the facility of e-voting for the Meeting,
Theewoling comrmencas an Friday, Seplermber 27, 2024 al 9:00 AM, and eouls an Sonday, Seplainbes
P A0E a1 500 P M, and shall be cisahlad thereaftar

The Members who have cast their vobe by remote e-voting may atbend the AGM throwgh
VCIOAYM but shall mot bo entitled to vate at the AGM. The Members who havve nat cast their vote
by remate e-ofing may exercise the facility of e-Valing provided at the AGM,

A parson wha has acquined sharas and become a Member af e Compary aller the emails ara seml
may obtain the credentlals for remdte 8-Veting by sending a reguest at helpdesk svoling
gceslindia.com ar 1800225531 However, if tha person i alneady regestanad with CCEL for remole e
vohrg then (e existing Lser (D and password can be used for casting vote. Mambers wil be able 1
gfiend the AGM through WVCIDEWM provided by COEL at httpes:wesgwatingindia com by using thair
ra il g \aling lgn cradenlials

In c=za of eny quenies relabing fo voing by electronic means, pleasa raler o the Frequently Azkad
Cuestions (FAQE] on aValing &nd e-veling user manyal for Shareholders available al
htps: e svotinginia com under tha help section arwite to the undersigned &t the registered office
athdrass of the Company of email 1D nlkEbmwiloain [ viramkapanEirsilsoin o el 063 2007

T For BMW Industries Limited

1

DhunluxmiBrJr‘ll_f

Dhanfaxmi Bank Limifed
CIN: LES191KL192TPLCDO030T
Regd. Off; P.B No.8, Dhanalakshmi Buidings, Naickanal, Thrissur. Kerala-680001
Ph: 0487-2909711; Fax; 0487-2335367
Caomarate Office; Punkunnam, Thrissur, Kerala-680002; Ph: 0487-T107100
E-ma#: invesicrsf@dhanbank.co.in; Website: www.dhanbank com

NOTICE OF 97" ANNUAL GENERAL MEETING

» holice is hereby given thal the 87k Annual General Meeting ("AGM") of the
Shareholdarsof Dhanlaxmi Bank Limited will be held on Monday, September 30,
2024 at 11.00 AM ([ST) through Videa Conferencing ("™C") | Other Audio Visual
Means ("OAYM in compliance with the Companies Act 2013 read with General
circulars Aprdl 08, 2020, Apeil 13, 2020, May 05, 2020, January 13, 2021,
December 08, 2021, December 14, 2021, May 05, 2022, December 28, 2022 and
Saptember 25, 2023 issued by the Ministry of Corporate Affairs (MCA), SEBI vide
its circulars dated May 12, 2020, January 15, 2021, May 13, 2022, January 05,
2023 and October 07, 2023 (collectively refarred to as *SEBI Circulars™ and all
olher applicable laws and crcular issued by MCA, Government of India and
Sacurities and Exchange Board of India (SEBI) ot ransact the businesses that
will be set forth inthe Nolice of the Mesting.

= [In compliance with the above-menfioned circutars, the Nolice of the AGM along
with Annual Repon for the financial year 2023-24 has been sent in elefcronic
mode to all the registered Shareholders of the Bank as on August 30, 2024, to
their e-mail addresses registered with the Bank ! Depository Parficipants |/
Regisirar & Transfer Agents. The Notice of AGM and the Annual Report of the
Bank for the financial year 2023-24 will also be available on the wiabsites of the
Bank (www.dhanbank.com), KFin (evoling kfintech.com), National slock
Exchange of India Limited (www.nseindia.com) and BSE Limited
(wew bseindia.com)

* Accordingly, the Bank has completed the sending of Nofice of the AGM atong with
the Annual Report for the financial year 2023-24 1o the registered e-mail
addresses of Shareholderson Saturday, September 07, 2024,

* Pyrsuant o Seclion 108 of the Companies Acl, 2013 read with Companies
(Management and Administration) Rulas, 2014 and the SEBI (Listing Obligations
and Disclosure Requirements) Regulations, 2015, the Bank 5 providing
elelcronic vobing (“remote e-vating”) faciltiy to the Shareholders of the Bank to
cast their vole eletcronically on all resolutions set forth in the above mentioned
Nobica convening the 97th Annual General Mesting. The Bank has engaged the
services of M's, KFin Technologies Limited ("KFin") as the authorized agency fo
provide remole e-voting facilities. The remaote e-voting period will commence
from 9,00 AM (157) on Fnday, September 27, 2024 and will end on Sunday
September 29, 2024 at 5.00 PM{IST). The e-voting module will be disabled by
KFin for voting thereatter and no voling shall be allowed beyond 5.00 PM on
Sunday, September 29, 2024, Once the vote on a resolution is cast by the
shareholder, the shareholder shall not be allowed to change it subsequenily,
Further, Shareholders who have cast their vole through remaote e-vating in
respect of the Resolution|s) as set out in the Notice of the AGM, may attend the
AGM, but shall nat be entitied to casttheir vote again during the AGM,

= The facilly of e-voting will also be made available at the tme of the Meeting  Instapal”)
forthose Sharehoiders who have nof votad throudgh the remaote e-voting facittiy

& The user |0 and password for e-voting and the procedure for remate e-vating /
instapall | registration for attendance at AGM have been sent by KFin to afl the
Shareholders along with the Motice of AGM and Annual Report.

= The cut-off date {i.e. the record date} for the purpose of voling is Tuesday,
Saptember 24, 2024 and the voling nghts will be one vale per Equily Share
regstered in the nama of tha shareholders! baneficial owners as on that date.
The Register of Members and Share Transfer Books of the Bank will remain
closad from Wednesday ,September 25, 2024 to Monday , September 30, 2024
(Both days inclusive) on account of the 87th Annual General Meeting

« The Board of Directors has appointed MrV.Suresh, Practicing Company
secrelary (Senior Pariner, Ms.V.Suresh & Associales, Practising Company
Secretanes) as Scrutinizer lo scrutinize the voling process,

* |n case of the need for any (echnical assistance orf any grievances connected
with e-vating, Shareholders may contact Mr. Vasantha Rao Chowdari, Manager,
KFin Technologies Limited, "Selenium Tower B, Piof Mo, 31 & 32, Financial
District, Manakramguda, Senlingampally, Hyderabad-500032; Phane:1800
3084 007 (todfree). Shareholders who have not received the e-mall of the
aforesaid Notice | Annual Report or who have purchased the Equtly Shares of the
Bank after August 30 2024 may also contact Mr. Vasantha Kao Chowdar,
Manager at the above mentionad address / phane number for the e-mail of the
Notce [Annual Repart

» Shareholders who have nol registered their e-mall address and, therefore, are
nat able fo receive the Annual Report, Nofice of AGM and e-Veling insiructions,
may tempaorarily get thelr email address and mabile number registerad with Mis,
KFin Technolegies Limited, the Bank's RTA, by accessing the link
hitps:liris. kKintech comiclientsarvices/mobilerag/moblieemaiireg.aspx.

« Pleaze note that, in terms of the aforementioned circulars, the Bank waill not be
sending physical coples of the Notice of AGM and the Annual Report 1o the

Shareholders. _
Faor Dhanlaxmi Bank Limited

CIA Director William Burns (left) & M16 Chief Richard Moore

achievement”that had exposed
vulnerabilities in the Russian
military. The two spymasters
also wrote an opinion piece for
the Financial Times, calling fora
cease fire in Gaza and saying
their agencies had “exploited
our intelligence channels to

push hard for restraint and de-
escalation”. They said a cease-
fireinIsrael'swaragainst Hamas
“could end the suffering and
appallingloss of life of Palestin-
ianciviliansand bringhomethe
hostages after 11 months of
hellish confinement”.

| with Link

CREMICA AGRO FOODS LIMITED

Regd off: 455, Sohan Palace, Znd Floor, The Mall Ludhiana,

Punjab- 141001, Ph: 01826-225418;
CIN: L15146PB1989PLCO096TE
E-mail: manager.cafli@gmail.com; Website: www.cafl.co.in

NOTICE TO THE MEMBERS OF THE 35TH ANNUAL GENERAL MEETING TO
BE HELD THROUGH VIDED CONFERENCING (VC)/OTHER AUDIO-VISUAL
MEANS (DAVM) AND INFORMATION REGARDING BOOK CLOSURE

'Th& A5th (Thirty Fifth) Annual General Meeting ("AGM") of the

Company will be held on Monday, 30th Septamber, 2024, at 11.00 AM
IST through VG [ DAVM, in compliance with all the applicable
provisions of the Companies Act, 2013 and the Rules made thereunder
and the SEBI| (Listing Obligations and Disclosura Requirements)
Regulations, 2015 read with all applicable circulars on the matter
issued by the Ministry of Corporate Affairs (MCA) and Securities and
Exchange Board of India (SEBI) to transact the business set forth in the
Motice of the AGM.

The Motice of the AGM along with the Annual Report for Financial Year
2023-24 has been sent to sl those members whose email ids are
registered with the Company/Registrar and Share Transfer
AgentiDepositories/Depository Participants. The Motice of the AGM
and the Annual Report are also available on the Company’s website at
www.cafl.co.in, on the website of the Stock Exchange i.e. www.msei.in
and on the website of Link Intime India Private Limited at
https:/fwww. linkintime.co.in. Members can attend the AGM through VC
f OAVM facility only ar view the live webcast at
https:fwww linkintime.co.in. The instruciions for joining the AGM are
praovided in the Notice of the AGM. Members attending the Meeting
through YC/QAVM shall be counted for the purposes of quorum under
Section 103 of the Companies Acl, 2013,

Members are requested to contact the Depository Pardicipants in case
of shares held in electronic form or the Company's Registrar and
Transfer Agent, Link Intime India Private Limited, in case the shares
are held in physical form for validating/ updating their email address
and mobile nos. Members who have not registered their e-mail
address may gel their emall address and mobile number registered
Intime India Private Limited, by visiting the
hitps:fiweb linkintime.co.infEmailReg/Email_Register hitml or il the
shares are in Demat form, they can contact their DP. In case of any
gueries, Members may wrile o instameet@linkintime.co.in
Alternatively. Members may send an e-mail reguest to the email id
delhi@linkintime.coin along with scanned copy of the signed request
letter providing the email address, mobile number, self-attested PAN
copy and Client Master copy In case of electronic folio and copy of
share certificate in case of physical folio.

Members are requestad to note the following contact details for
addressing quenes/grievances, if any,

M/S Link Intime India Pvt Ltd., Noble Heights, 15T Floor, Plot NH 2 C-1
Block LSC, Near Savitri Markel, Janakpuri, New Dalhi- 110058, Email:
dalthi@linkintime.co.in, Phone: 011- 41410592-04, Fax: 011-
41410591,

Members will have an opporiunity to cast their vote(s) remotely on the
business as set forth in the Motice of the AGM through remote evoling,
The manner of remote e-voting for members holding shares in
dematerialised mode, physical mode and members who have not
registered their email addresses is provided in the Notice of the AGM.
The facility for e-voting will also ba provided at the AGM and Members
attending the AGM. who have not cast their votes by remote e-voting,
will be able to vote electronically at the meeting,

The remote e-voting facility will be available during the following voting
pariod:

Commencemen! of remote e-voling: Friday, 27th September, 2024 at
09:00 A.M

End of reamole e-voting: Sunday, 28th September, 2024 at 05:00 PM
The remote e-voling will not be allowad beyond the aforesaid date and
time and the remote e-voting module shall ba forthwith disabled by Link
Intime India Private Limited upon expiry of the aforesaid period

| Aperson whose name is recorded inthe Register of Members as on the

Cut-off Date, |.e. 23rd September, 2024 only shall be entitled 1o avail
the facility of remote e-voting or for voting through Instameet.

Pursuant to the provisions of Section 81 of the Companies Act, 2013
and Regulation 42 of the SEBI (Listing Obligations and Disclosure
Requireaments) Regulations, 2015 the Register of Members and the
Share Transfer Books of the Company will remain closed from
Tuesday, 24th September, 2024 to Monday, 30th September, 2024
{both days Inclusive) for the purpose of AGM (Record date: 23rd
September, 2024)

Members are requested to carefully read the Notice of the AGM and in
particular, instructions for joining the AGM, manner of casting vote
through remote e-voting or voting at the AGM.

For Cremica Agro Foods Limited

AFA Validity Upto: 30.06.2025
e ©

Sdl- a7 Date; Tth September, 2024 Sd/-
\ikram Kapur S '-.‘Enkatejrll:l Place: Ludhiana Vishakha Rathour
Dated : 07.09.2024 (Company Secretary & Compliance Officer) Flate: [hnssur : Company Secretary and Compliance Officer
Place : Kolkata ACS 9812 Date: Septembsr 07 , 2024 Company Secretary & Secretary to the Board M. No. A73123
i
Lucknow
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® SNOW NO-SHOW

All's not well with the Himalayas

Om Parvat event
merely an indicator
of a bigger crisis

GARIMA SADHWANI
New Delhi, September 7

“OM IS THE sound of creation, its
disappearance from our land-
scape is quite symbolic,” says
Nityanand Jayaraman,an envi-
ronmentalist based in Chennai.
Forthe first time in recorded his-
tory, the Om Parvat in Uttarak-
hand was devoid of snow in
August this year.

The peak, which borders
India, China, and Nepal, and is
located at an altitude of 5,900
metres above sea level, is known
for eternally being covered in
snow.The snow forms the shape
of *Om’ on the terrain from
which the Himalayan peak gets
its name.

But on August 16, snow
completely disappeared from
the mountain, leaving tourists
and locals (who depend on the
tourist economy) ina lurch.

While experts pointed fin-
gers at the reduced snowfall, on
August 26, the peak received
snow again and the event went
outof the news cycles.

But, Abinash Mohanty, sec-
tor head, Climate Change and
Sustainabilityat IPE Global,and
expert reviewer of IPCC-AR(6),
says that it's crucial we
talking about this and acknowl-
edge that this is a big reminder
of the consequences of climate
change. Especially, since this is
not the first time this has hap-
pened inrecent years. In January
this year, Gulmarg in Kashmir
experienced a two-month dry
spell with no snowfall. The econ-
omy, which largely depends on
the ski resorts there,also faced a
major setback.

Tourist guices trom Uttarak-
hand also recently told media
houses that the Adi Kailash
mountain peak has been expe-
riencing reduced snowfall in the

last few years.

ALARMING SITUATION
M For the first time in recorded

history, Om Parvat in

Uttarakhand was devoid of
snow in August this year

B Peak known for eternally
being covered in snow, forms
the shape of 'Om’ on the terrain

deriving its name

B Gulmarg in Kashmir also

experienced a two-month dry
spell with no snowfall in January

this year

B Experts say while global

warming and higher

temperatures have played their
part, intense heatwaves and
forest fires have also been

big factors

Whyit's

Mohanty tells FE, "Snow is
oneofthe mostimportant parts
of our hydrological, climatolog-
fcal, and metero indica-
tors of life. Any change in the
quantityand quality of snowfall
affects our life in
ways that are both
very visible and
latent.” But, wait.
What exactly has
caused this? Is
global warming
alone to blame here? No, says
Mohanty. He explains thatwhile
global warming and higher tem-
peratures have played their part
here, intense heat waves and
forest fires have also been
big factors.

Global and regional emis-
sions and man-made disrup-
tions have also already damaged

the sensitive ecosystem
carrying capacity of the

The environmentalist says,
"Human intervention, in the
nameof growthand capitalism,
has disrupted a long-standing
balance that nature had created

‘Slow EV demand worrying'

REUTERS
Paris, September 7

EUROPE'S AUTO INDUSTRY
could face fines of 15 billion
euros for carbon emissions
due to slowing demand for
electric vehicles, Renault CEQ
Lucade Meo sald. Automakers
face tougher EUCO2 targetsin
20215 as the cap on average
emissions from new vehicles

sales falls to 94 grams/km
from 116 g/km in 2024."The

speed of the electric ramp-up
is half of what we would
need to achieve the objectives
to avoid paying fines,
de Meo said.

Exceeding COZ limits can
lead to fines amounting to 95
euros per excess CO2 g/km
multiplied I:nl;:-r the number of
vehicles sold."Everyone is talk-

ing about 2035, in 10 years,
butwe should be talking about
2025 because we are already

struggling”, he said.

No. 10.

post, or by electronic means.

e — B el v
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Notice s hereby given that the National Company Law Trbunal, Ahmedabad
Bench has orderod the commencament of a Corporate |
Process of Essar 0il and Gas Exploration and Production Limited on 06-09-

2024,

The creditors of Essar 0Nl and Gas Exploration and Production Limited are
n!ﬂmnumhmh“dﬂmnmnnmm!ﬂmzﬂl

to the Interim Resolution Professional at the

Resolution

mentioned against Entry

The financial creditors shall submit their claims with prool by electronic
means only. All other creditors may submit the claims with proof in persan, by

A financial creditor belonging to a class, as listed against Entry No. 12, shall
indicate its choice of asuthorired representative from among the three

listed against Entry No.13 to act as authorized
of the class [NA] in Form CA.
Submission of false or proofs of claim shall attract penalties.
Date: 08.09.2024 Sd,/-
Place: Junagadh Maohit Bipinchandra Adatlya
Interim Resolution Professional

Essar Oil and Gas Exploration & Production Limited
1881 Reg. No: IBBI/IPA-001/1P-P-01966,/20159-2020,/ 13004

AFA Validity Upto: 30.06.2025

Experts blame
human intervention

as a major factor
E———

in the last 12,000 years. We've
done in a matter of a few cen-
turies, what took geology hun-
dreds of thousands of years to
do.We've altered land
use, we've reduced biodiversity,
andwe'vechanged the nature of
oceans — all for
OUr OWn means.
The Om Parvat
event Is just an
indicator of the
bigger crisis we
are facing”

What an event like this also
sets into motion is a ripple
effect, says Mohanty. With the
glaciers melting and reduced or
nosnowfallon mountain
the water levels will rise and
the intensity and frequency
of extreme weather events
will multiply.

He goes on to add, “Even if
you only look at the fastened
melting of the snow, theresult is

aseverechange in ourhydrolog-
ical cycles. This is because

instances of flash floods and
cyclonic eventswillincrease, the
monsoonand seasonal patterns
will be impacted - and not uni-
formly - and overall, the ecology
of the Himalayan region will be

ataloss"A 2023 studyby Nepal-
based International Centre for
Integrated Mountain Develop-
ment, had estimated that by the
end of this century, the
Himalayas will experience 30-
50% loss in the volume of glac-
iers. The study had indicated
that by 2050, rivers will reach
“peak water availability” from
the melted ice flowing down,
which experts say could lead to
maore frequent floods.

What we should be focusing
onisalso howwe have forced life
out of nature. Om Parvat is
linked to capitalism and
unchecked activities by man, as
closely as it is linked to urban

floods, Jayaraman highlights.
The next steps

But, Gagan Reddy, the chief
technical officerat ProClime - a
unified service provider in the
climate space, says that it's
extremely important that we
don't view the disappearance of
snow from Om Parvat in isola-
tion. "It is crucial to recognise it
as part of a long-standing issue
that demands long-term solu-
tions,” he adds.

Sowhere does one start with
addressing the concernat hand?

According to Mohanty, the first
stepisaradical oneand it's real-
ising that there are no quick
fixes. The way to go is checking
anthropocentricactivities - not
just near Om Parvat, but in the
Himalayan  region  as
awhole.

Mohanty tells FE, “If that
means tourist footfall decreas-
ing,thenbeit. Thiswill nodoubt
impact the local economy, but
we need checks and balances to
prevent the over exploitation of
our fragile ecosystems because
theydonot have abufferagainst
extreme disastrous events.”

In fact,a March 2023 study
published in the Journal of
Environmental Development
said that in the period between
1901-2014, the Himalayan
region experienced “significant

with theannual mean
surface temperature increasing
atabout 0,11 degrees Celsius.

But Jayaraman adds that
the modern nation states also
need to confront the fact
that they are “slaves of capital-
Ists and investors.”

Jayaraman says, "Our state
does not know how to provide a
living for our people without
exploiting them, as well as
nature. Both of them are
suffering together. We need to
question what development is,
what living a good life is, and
what growing sustainably is.”

Reddy, on the other hand,
explains that since the
Himalayan ecosystem is more
fragile than others, the effect of
increased temperatures and
widespread ecological disrup-
tion gets multiplied in the
region - leaving it morevulner-
able to the consequences of cli-
mate change.

“The world must urgently
prioritise efforts to reduce car-
bonemissions. This responsibil -
ity extends beyond govern-
ments and also rests on the
shoulders of the private sector.
Climate financing, particularly
tor adaptation and mitigation
initiatives, is a crucial pathway
forward,” Reddy emphasises.

US, China fight
sharpened: EAM

PRESS TRUST OF INDIA
New Delhi, September 7

INDIA WOULD BE willing to
work with like-minded
onspecificagendaand itsrolein
the Quad is an example of such
an approach, External Affairs
Minister S Jaishankar said on
Saturday, while calling for
reformed multilateralism.

In a virtual address at the
FPCI Global Town hall, Jais-
hankar, delving into major
geopolitical developments, said
the world is looking at a more
"sharpened  contestation”
between the US and Chinaona
range of areas.

He underlined that even as
the world looks "complicated”,
India’s desire and determina-
tion to ensure its stability and
contribute to its prosperity is
only getting stronger.

The Quad,comprising India,
the US, Australia and Japan, has
emerged as a key coalition
tocusing on working towards
ensuring a free, open and rules-

based Indo-Pacific against the
backdrop of China's growing
muscle-flexing in the region.

In the context of key direc-
tions and developments in
international relations over the
last few decades, the observed
that many big powers are now
content todolessand the newer
ones are more reticent in step-
ping forward.

"In many situations, it is left
to the regionally significant
players tosort out theirown par-
ticular mess," he said.

Jaishankar,
not Modi
to address
UNGA

PRESS TRUST OF INDIA
United Mations, September 7

PRIME MINISTER NARENDRA
Modi will not address the
annual debate at the UNGAses-
sion later this month,according
to a revised provisional list of
speakers issued by the UN.A pro-
visional list of speakers for the
General Debate of the 79th ses-
sion of the UNGA issued by the
UN in July had said that PM
Modi would address the high-
level debate on September 26.
However, according to a revised
list of speakers
issued by the UN on Friday, EAM
§ Jaishankar is now expected to
address the General Debate on
September 28. PM Modi is
scheduled to travel to New York
later this month and address a
mega communityeventon Sept
22. He will also address UN's
'‘Summit of the Future’ being
convened on Sept 22and 23.

US, UK spy chiefs call for Gaza
ceasefire, praise ‘bold’ Ukraine

ASSOCIATED PRESS
London, September 7

THE HEADS OF the British and
American foreign intelligence
agencies said Saturday that
Ukraine's surprise incursion
into Russia is a significant
achievement that could change
the narrative of the grinding 2
1/2-yearwar,

Richard Moare, the head of
MI6,said Kyiv's surprise move in
August to seize territory in Rus-
sia's Kursk region was“typically
audacious and bold on the part
of the Ukrainians, to try and
change the game”.

Speaking alongside Moore
atarare public event in London,
CIA Director William Burns said
the offensive was a “significant

ClA Director William Burns (left) & Mi& Chief Richard Moore

achievement”that had exposed
vulnerabilities in the Russian
military. The two spymasters
also wrote an opinion piece for
the Financial Times, calling fora
cease fire in Gaza and saying
their agencies had "exploited
our intelligence channels to

push hard for restraint and de-
escalation”. They said a cease-
firein Israel's waragainst Hamas
“could end the suffering and

loss of life of Palestin-
ian civiliansand bring home the
hostages after 11 months of
hellish confinement”.

ESSAAR COATINGS INDIA LIMITED

CIN: U18201PB1997PLCO20496
Registered Office Address: E 488 Phase V|, Focal Point,
Ludhiana- 141010, Punjab, E-mail |D: essaarcoatings0151@gmail com

NOTICE OF 27TH ANNUAL GENERAL MEETING AND BOOK CLOSURE
Nolice 18 given that the 27th Annual General Meeting (AGM) ol
Essaar Coa India Limited (the Chﬂ]:ll'nr'! is scheduled lo be held on
Monday 30th Day of Seplembar 2024 al 4.00 PM. at the registerad office of

al E 486 Phase VI, Focal Poinl Ludhiana- 141010, Punj
In accordance with MCA Clroulars, ths Company has senl tha Notice of the
AGM setting oul the Ordinary and al Busineas o ba transacted along
with Annual Report for the FY 2023-2024 through physical moda, lo all its
members whose address are stered with the Company as on Friday,
September 06, 2024. The ph dispatch of Annual Reaport & A
has been completed on September 0T, 2024,
is ghven that pursuani lo Seclion 81 of the Companies
2013 read with rule 10 of Companies (Managamant and Adminstration)
Rulas, 2074, tha Ragster of Membars and Share Transler Books of the
Company will remain closed from Monday, Seplember 23, 2024 to Monday,
September 30, 2024 (both days inclusiva) for the of the AGM
in physical moda amail IDs are nol
. may gel thedr omall IDs red by submitting a request letier
o the Company ol essaarcoat 151 @gmall.com . for the
shares held in demat form, members are requested 1o wrile to hedr
dmﬂhrLFnHI:pﬂ or Company's Registrar and Transfer Agant COSL
Ventures Limited,

person whose name is recorded In the Register of Mamboers as on the
Cut-Off date i, Friday, bar 20, 2024 only shall be entitied 1o avad
the facility of A parson who I8 nol a mamber as on the
Cut-off date should ireat this Nolice for information purpose only.

if you hava any queries or issuas regarding attending AGM you can writa
an email 1o essasrcoatings0151@pmaill com.

For Essaar Coatings India Limited
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Sd/-
PLACE : Ludhiana O
DATE : September 07, 2024 DIN: 00652165

Q BMW Industries Limited

CIN - L5S1109WB 198 1PLCOE212
110 PARK STREET, WHITE HOUSE. JRD FLOOR, KOLKATA-TO001S.
Emad- miofjbrwilcoin  Phone: 033-40071704
Wabmie: www bemwtl o0,In

Matics s hersby giin thal e 427 Annual Gereral Mestng (AGM') of the Members of BMW
industries Limied (1he Company’) is schaduled 1o 5o Mld on Monday, 30" Beplember, 2024 at 11.90
am. IST throwgh Videa Conferencing (VC'WOther Audio Visua! Means POAVM') facity ko ransact
The Enimirvrns, in sl ool 0 B nofios of AGM in complisnce with $a provsions of the Companles Act,
1] ihe Rules mado Pemunder pnd BEBI [Listing Obligations nedd Dinciosun Roguisomants)
Reguiatiors, 2015 ("Lisiing Regulatony’), read General Circulae No, 142020 dated B Aprl, 3020,
Genensd Cirouinr Mo, 172020 deded 13t Apal, J020 and subsecguant clroulnrs iausd in this ragard, the
loinal beving Ganeral Circuler Mo, DRR0T) daind 25ih Beplombaer, 2023 (horeinafine colpciivoly calind
s MCA Ciroulans’ and cirouliarns iIssued by Secures and Exchange Board of india vido & ciroular
duded Muy 12, 2020, 15" dnnuary 15, 2029, 10" May, 2022, 5 Janvary, 2023 and 7° Oclober, 2023
[raminalier colpctivey caled o "Croulam” in aocordance with i above Ciroulnm, (e Company has
compieted dispatch of Netioes convening the 47 AGM slong wilh the Anrual Rapert for Franncial Year
F003-2004 through shectronic means whoss names appesr o the Register of Mambors an on Saturday,
August 30 204 10 thasn Members whaws e-mad addmsass am regalered with the Company o
Fagistimr & Tranalar Agedd [ TA') and Dapesilonias. Tha Notce and the Annial Ropon o avaintie on
e website of the Company and ihe Slock Exchanges respecively af | wwwbimmilco.in
WA LI DT W, - Nl cxorT) v o et of COGSL it - b e costinsdia com

in complante with Saction 108 of the Componios Ao, 2013 mead with Ruis 20 of the Companias
Maragemenl and Administration] Rules, 2014 as smanied bom tima 10 e, and Roguiaton 44 of the
SERN [Listing Dnbgabeans ad Disclosurs Rsgurementa) Regulabans, 2015 (ke Campany i jeased o
previde e-Vobing Eacilities throogh COSL lo ks Membe, in reapect of busingss (hat may be iransaciod
al P AGHL Tha manner and inibfuctions 5 cas! volis hrough remols e-Voling i well as hrough o
ating wyminem durng i AGM fiove bees proviced in e Nodco. The businesn et out in th Notce st
ber transacied through o-Viosing only

A parson, whoke name appaars in tha Regisier of Mambens s on (e "cul-off dale”, |, &, Monday,
September 13, 2024, oty shall be omiflod to svall ihe Tacility of s-woting for (ha Masting.

Tha &-vobing commances on Fridey, Septamber 27, 2024 m G004 M. ard ends on Sundny, Sepiambor
20, 2003 0 5:00 PM. ana shal! e daated iaranfiey

The Members who have casl thelr vol by emote e-voling may sftend the AGM through
VCADAVM bt shall nat ba entitiec to vots ot the AGM. The Membars who have not cant thalr vols
by remate a-voling may sxerciss the facility of o-Voting provided ol tho AGM.

A parson wh has scguired shans and becomas i Member of ihe Compony ahir e amails are sant
may abiain the eradaniinls for remaln &-YVoting by sanding & roquesl &l helpdesk svpling
Gccwindsa com of 1D00Z25633. Figwaewer 1 ihe porsan i aroady rogiionad sith COSL kot ramocke o
woling Her the exsting user 10 and password can be used for castng vole. Members will be able ko
attmng e AGM $rough VEDAWM provadad by COBL al fillpe. s evalingingia com by using thk
remobe p-Vobng login crecentials

in case of any queries relabing o voling by slectronic mesrs. plosse refer 10 the Frequenly Ashed
Questions [FAGE) on eVoling and e-voling user menusl lor Shareholders avallable al
g pvolingndia, com undar ihe help sachon of wile i he uhdersigned 8l ihe regisiend offce
addrem of the Company o emad 10 infeomwe. con / visramiapurgiimsil oo n o tel. 033 4007

o, For BMW Industries Limited
Sell-

Vikram Kapur

Dated ; 07.00.2024 {Company Secretary & Compliance OMicer)
Place : Kolkats ACS BB12

DhanlaxmiBank 1

Dhanlaxmi Bank Limitad
CIN: LE5191KL1827TPLCO0030T
Regd, OF: PB No 8, Dhanalakshmi Buidings, Maickanal, Thrissur, Kerala-580001
Ph; 0487-2080711; Fac 0487-23356367
Carporale Office: Punkunnam, Thrissur, Kerala-680002; Ph: 0487-7107100
E-mail: invesiors@dhanbank.coin; Website: www .dhanbank.com

NOTICE OF 97" ANNUAL GENERAL MEETING

« Notice is hareby given that the S7th Annual Genaral Maeting ("AGM®) of the
Sharehoidars of Dhanlaxmi Bank Limited will be held on Monday, September 30,
2024 al 11,00 AM (13T) Inrough Video Confarencing ("VC®) / Other Audio Visual
Maans ("OAVM in compliance with the Companies Act 2013 read with Ganaral
circulars April 08, 2020, Aprl 13, 2020, May 05, 2020, January 13, 2021,
Decamber 08, 2021, Decambar 14, 2021, May 05, 2022, Decembar 28, 2022 and
Saptember 26, 2023 issued by tha Mindstry of Corporate Affairs (MCA), SEBI vide
its circulars dated May 12, 2020, January 15, 2021, May 13, 2022, January 05,
2023 and October 07, 2023 (collactively referrad to as "SEBI Circulars”™) and all
other applicable laws and circular issued by MCA, Government of Indla and
Sacurities and Exchange Board of India (SEBI) lol ransact the businesses thal
will b s forth bn he Notice of the Mealing.

* In compliance with the above-mentioned circulars, the Nobica of tha AGM along
with Annual Report for the financial year 2023-24 has been sent in alalcronic
made to all the registered Sharsholders of the Bank ns on August 30, 2024, lo
their ¢-mad addresses registered with the Bank | Depository Participants |
Regisirar & Tranafer Agents. The Nolice of AGM and the Annual Repori of ihe
Bank for the financial year 2023-24 will also be avaitable on the websties of the
Bank [www.dhanbank.com), KFin (evoling kfinlech.com), Nallonal stock
Exchange of India Limiled (www.nseindin.com) and BSE Limited
{www. bsaindia.com)

* Accordingly, the Bank has comploted the sending of Notice of tha AGM along with
the Annual Raport for the Bnancial year 2023-24 fo the regisiered e-mall
addresses of Sharehoiders on Saturday, Septembaer 07, 2024,

* Pursuant lo Section 108 of the Companies Act, 2013 read with Companies
(Managamenl and Administration) Rules, 2014 and the SEBI (Listing Obligations
and Disclosure Requirements) Regulations, 2015, the Bank is providing
eletcronic voling ("remale e-voling”) faciltry (o the Shareholders of the Bank o
casl (helr vobe elelcronscally on all resolubons set forth in the above mentionad
Nolice convening the 97th Annual General Meeting. The Bank has engaged the
services of Mis. KFin Technologies Limited ("KFin") as the authorized agency io
provide remote e-voling faciities. The remole e-voling panod wil commance
from 8.00 AM {IST) on Friday, September 27, 2024 and will end on Sunday
Seplember 29, 2024 at 5.00 PM{IST). The e-voling madule will be disabled by
KFin for voling thereafter and no voting shall be allowed beyond 5.00 PM on
Sunday, September 28, 2024. Once the vola on @ resolution is cast by the
sharaholder, the shareholder shall not be aliowed to chango it subsoquenily.
Furthar, Shareholders who have cast their vola through remole e-voling in
respect of the Resolulicn(s) as sal oul in the Notice of tha AGM, may aftand tha
AGM, but shall not be entithed lo cast their vole again during the AGM

e The faciltyy of e-voting wil also be made availabie at the time of the Meeting ( nstapoll”)
for Ihose Shanehoioers who have not votad through th remote é-vating fcilty.

® The user |D and password for a-voling and the procadure for remole e-voling /
instapoll | registration for atiendance at AGM have been sant by KFin to all the
Shareholdars along wilh the Notice of AGM and Annual Report.

® The cut-off dale (Le. the record date) for the purpose of voting I8 Tuesday,
Seplamber 24, 2024 and the voling rights will be one vole per Equily Share
registered in the name of the shareholders’ baneficial owners as on that date.
The Register of Members and Share Transfer Books of the Bank will remain
closed from Wednesday Seplembar 25, 2024 1o Monday | Septembar 30, 2024
{both days inclusive) on account of the 57 th Annual Ganeral Meating

e The Board of Directors has appointed Mr\ Suresh, Practicing Company
Secratary (Senior Partner, Mis.V. Suresh & Associates, Praclising Company
Secrelares) as Scrutinizer to scrutinize the voting process

® |n case of tha nead lor any technical assislanca or any grievancas connacled
with e-valing, Shareholders may contact Mr, Vasantha Rao Chowdar, Manager,
KFin Technologles Limied, "Selenium Tower B”, Plat No. 31 & 32, Financial
Disirict, Nanakramguda, Serilingampally, Hyderabad-500032; Phone: 1800
3084 001 (tolifrea). Shareholders who have nol received the e-mall of the
aforesaid Notice / Annual Report or who have purchased the Equily Shares of the
Bank afer August 30,2024 may also contact Mr. Vasantha Rao Chowdar,
Manager al the above menfloned address / phone number lor the e-mail of the
Nolice | Annual Reporl.

* Shareholders who have nol registened their a-mail address and, (herefons, an
not able 1o recenve the Annual Repor, Notice of AGM and e-Volting instructions,
may lempaorarily ged thair amad addrass and mobie number reqsiansd with M.
KFin Technologles Limiled, the Bank's RTA, by accessing the link
hitps:/iris. kfintech com/dientservices'mabilerag/mobileemallreg. aspx.

» Please note that, in terms of the aforementionad circulars, the Bank will not be

sending physical copies of the Nolice of AGM and the Annual Report o the
areholders.
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Placa: Thrissur Wenkatesh H
Date: Sepiember 07 , 2024 Company Secretary & Secretary to the Board
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CREMICA AGRO FOODS LIMITED

Heqgd off: 455, Sohan Palace, Znd Floor, The Mall Ludhiana
Punjab- 141001, Ph: 01826-225418B
CIN: L15146PB1989PLCO09ETE

Website

whanw, cafl.co.an

E-mail: manager.calligmail.com

NOTICE TO THE MEMBERS OF THE 35TH ANNUAL GENERAL MEETING TO
BE HELD THROUGH VIDED CONFERENCING (VC)/OTHER AUDIO-VISUAL
MEANS [DAVM) AND INFORMATION REGARDING BOOK CLOSURE
The 35th (Thity Fifth) Annual General Meeting (FAGM™) of the
Company will ba held on Monday, 30th September, 2024, at 11:00 AM
IST through VC / OAVM, in compliance with all the applicable
provisions of the Companies Act, 2013 and the Rules made thereunder
and the SEBI (Listing Obligations and Disclosure Requirements)
Ragulations, 2015 read with all applicable circulars on the matier
issued by the Ministry of Corporate Affairs (MCA) and Securiies and
Exchange Board of India (SEBI) to ranaact the business sal forth in the

Notice of the AGM.
The Notice of the AGM along with the Annual Report for Financial Year
2023-24 has been sent to all those members whose emall ids ame
registered with the Company/Registrar and Share Transler
Agent/Depositones/Depository Paricipants. The Notice of the AGM
and the Annual Report are also available on the Company's website at
www.cafl.co.in, on the website of the Stock Exchange |.e. www.msel.in
and on the webshe of Link Intime India Private Limited ol
hitps:/Awww linkintime co.in. Members can attend the AGM through VC
{ OAVM facility only or view thea |lilve wabcast at
hittps:/Awww linkintime.co.in, The instructiona for joining the AGM are
provided in the Notice of tha AGM. Mambars atianding tha Meeting
through VC/OAVM shall be counted for the purposas of quorum under
Section 103 of the Companies Act, 2013,
Members are requestad lo contact the Degesitory Participants in case
of shares held In electronic form or the Company’s Registrar and
Transfer Agant, Link Intime india Private Limited, in case the shares
are held in physical form for validating’ updating their email address
and mobile nos. Membars who have not registered their e-mail
addreas may gel their amail address and mobile numbar
with Link Intime India Privale Limited, by visiting the
hitps://web.linkintime.co.InVEmallReg/Emall_Registerhtml or If the
shares are in Damat form, they can contact their DP. In case of any
queries, Members may write to instamest@iinkintime. co.in.
Allermatively, Membars may send an &-mail request 1o the email id
delhifiinkintima.coin along with scannad copy of the signad requast
lottar providing the emall address, mobdle numbar, sell-attested PAN
copy and Client Master copy in case of electronic folio and copy of
share certificate in case of physical folio.
Membars are roquasied 1o nole the following contact detalls for
addressing queres/grievances, if any.
M/S Link Intime India Pt Lid., Noble Heights, 15T Floor, Piot NH 2 C-1
Block LSC, Near Savitri Market, Janakpuri, New Delhi - 110058, Email:
delhi@linkintima.co.in, Phona: 011- 41410592-84, Fax: 011-
41410591,
Mambars will have an opportunity to cast their vote(s) remotely on the
business as sat forth in the Notice of the AGM through remots evoling.
The manner of remole e-voling for membaers holding shares in
dematerialised mode, physical mode and mambers who have not
registered their email addresses (s provided in the Notice of the AGM.
The facility for e-voting will also be provided at the AGM and Members
attending the AGM, who have not cast their votes by remote e-voling,
will be able to vote alectronically at the meeting.
The remote e-voting facllity will be available during the following voting
paniod:
Commencemnent of remote e-voting: Friday, 27th Seplember, 2024 at
09:00 AM
End of remote e-voling: Sunday, 20th September, 2024 at 05:00 P.M.
The remote e-voting will nol be allowed beyond the aloresaid dale and
tima and (he remole e-voling module shall ba forthwith disabled by Link
Intime India Private Limited upon axpiry of the aforesaid period.
A parson whosa name is recorded (n the Register of Membars as on the
Cut-off Date, La. 23rd September, 2024 only shall be entiled 1o avail
the facility of remote e-voling or for voling through Instameat.
Fursuant to the provisions of Section 81 of the Companies Act, 2013
and Regulation 42 of the SEBI (Listing Obligations and Disclosure
Roquirements) Rogulations, 2015 the Register of Members and the
Share Transfer Books of the Company wil remain closed from
Tuesday, 24th September, 2024 to Monday, A0th September, 2024
(both days inclusive) for the purpose of AGM (Record date: 23rd
Saplember, 2024)
Members are mquesiad o carefully read the Notice of tha AGM and In
particular, instructions for joining the AGM, manner of casting vola
through remaote e-voling or voting at the AGM.

For Cremica Agro Foods Limited
Date: Tth Seplember, 2024 Sl

Place: Ludhiana Vishakha Rathour

Company Secretary and Compliance Officer
M. No. AT3123
c .. . 4l
Pune
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PUBLIC ANNOUNCEMENT

51 TR SCUC, Qiéliu‘lmaﬁ'{r_m AP Fre AN F9, ©f Few qER ©@S ey {Under Regulation 6 of the Insolvency and Bankruptcy Board of India
A (FTEM) FF M FHRAPT GG S FCE €0 T A4 Prenge “A=iolf @2 ey fOx At || (nsolvency Resolution Process for Corporate Persans) Regulations, 2016)
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(OIeTl, AIDIZ FAE €T TRV | WFA ~ ZAFIOF FRoeW fTaantf syicmfei= T eFRe e FIEE _“""‘"“_ Procuction Limited
T b B et sfge ¢ (@RSt (nRenefea) TN, wul HivefRi J T ToFerET I (en | || 2 | Jaeofincoperation of corporate |10-05-2016
@GE [ 200 S@e F@ IerE ow ow (Tertieng)-«3 Soet TR | 3 | Authority under which comporate Regsirar o Con Ahmedabad,
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FOMAGT 9T A A el @F0 TR ge FrFRe T -ndEw“f'::f 2T FCT | TCeT SfeF fw mnmmﬂmﬁ
AT 2 T GF ST To!  GSIZ-93 303 AN (02 TS Fa17 Aol e s BEEw Tm e mmmm
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ST T s B0 T <% A | FEE| k@Rl wece | || 7 [Estmated date of cosure ofinsalvency 05-03-2025
8 Eﬁ&ﬁm‘l'mﬂm ghﬁl :;wﬁa"ﬁ%
Address and e-mail of the interim "” i e "W"‘
Eww.um m“"'.;i""ﬁlﬁ i
Eﬂl’ﬁ:ﬂdﬂﬂhﬂtﬂwm
Address and e-madl 1o be wsed for Profeszionals Private Limited, 10th
10| comespondence with the interim Emﬁﬁzwm
ars ,W Q—csq P IDIAC il i
11 Lasi date for submission of claims____|20-09-2024
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representative of the class [MA| in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.

Date: 08.09.2024
Place: Junagadh

Essar Ol and Gas Exploration & Production Limited
IBBI Reg. No: IBBI/IPA-001/IP-P-01966,/2019-2020/ 13004

Sd/-
Mohit Bipinchandra Adatiya
Interim Resolution Professional

AFA Validity Upto: 30.06.2025

epaper.thestatesman.com
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Udfiael 5. DRB/ 581/ fc. 21/4/1994

WHIh: 24-25-311

NOTICE INVITING TENDER

Tenders are invited from capable and experienced contractors/firms for the work
of Development/Repair of Road / Civej Line / Boundry Wall on the land of Kh.
No-108/2/1/1, 109, 110/3/7/7, 110/4/1, 110/5/1/2, 111 [ 1, 111/ 2, 111/3, 147/2J

at,

Tender call on

Estimate cost of the work
Earnest money deposit
Cost of Tender form

Bawadia Kalan, Bhopal M.P.

e ¥ Frsfor srscordy abii wafa AT

154, W& HTWIE, I -1, FETIUT WATT TR, WoTel (AW, ) 462011
faiem 8/9/24

10-09-2024
Rs.
Rs.38,200/-
Rs.

38.20 Lakhs
500/-

Tender forms for the above said work will be issued from 14-09-2024
to 20-09-2024 and Shall be submitted on 21-09-2024 up to 15.00
hours and Shall be opened at 15.30 hours on the same day before the
contractors/firms.
President
SARVOTTAM GRIH NIRMAN SAHAKARI
SAMITI MYDT. BHOPAL.
Mahendra Medi Square,
E-8, Bawadia Kalan, Bhopal
MP-462039
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SMEG SMFG INDIA CREDIT COMPANY LIMITED
IndiaCredit (Formerly Fullerton India Credit Company Limited)
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SMFG INDIA CREDIT COMPANY LIMITED
(Formerly Fullerton India Credit Company Limited)
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